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ലി�്

15-ാം േകരള നിയമസഭ

 

10-ാം സേ�ളനം

 

31-01-2024-ൽ കാര�വിവര��ികയിെല ��ാമത ് ഇനമായി സഭ�െട േമശ�റ�വ�� കടലാ�ക�െട പ�ിക

I. �ീ. പിണറായി വിജയൻ, �ഖ�മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 887/2023
Transfer and posting of District
Judges as judges of Family Courts-
Muvattupuzha (887/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2175/2023/
േഹാം

02-08-2023 അ�

2 888/2023
Transfer and posting of District
Judges as judges of Family Courts-
Thiruvalla (888/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2175/2023/
േഹാം (2)

02-08-2023 അ�

3 889/2023
transfer and posting of District Judges
as judges of Family Courts-
Muvattupuzha (889/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2175/2023/
േഹാം (3)

02-08-2023 അ�

4 954/2023

Appointment of Shri.D. Sureshkumar,
Additional District and Sessions
Judge-I, Ernakulam as State
Transport Appellate Tribunal,
Ernakulam (954/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2229/2023/
േഹാം

04-08-2023 അ�

5 972/2023

മ��ർ േപാലീസ ്േ�ഷനിെല

747/2008 ൈ�ം ന�ർ േകസിൽ

െ�ഷ�ൽ പ�ിക ്േ�ാസിക���െട

നിയമനം(972/2023)

ജി.ഒ(ആർ.�ി)
നം.2581/2023/േഹാം

13-09-2023 അ�

6 974/2023
Appointment of District Judges as
Judges of Family Court-Paravoor
(974/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2507/2023/
േഹാം

24-08-2023 അ�

7 975/2023
Appointment of District Judges as
Judges of Family Court-Punalur
(975/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2507/2023/
േഹാം (2)

24-08-2023 അ�
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8 976/2023
Appointment of District Judges as
Judges of Family Court-
Aluva(976/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2507/2023/
േഹാം (3)

24-08-2023 അ�

9 981/2023
TERMINATION OF SRI AJITH
THANKAYYA SPP IN TVPM
COURT (981/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2617/2023/
േഹാം

18-09-2023 അ�

10 982/2023

Appointment of Special Public
Prosecutors in the Fast Track Special
Courts at Punalur, Karunagappaliy,
Kollam and Kottarakkara (982/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2614/2023/
േഹാം

18-09-2023 അ�

11 985/2023
Appointment of Special Public
Prosecutors in the Fast Track Special
Courts (985/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2616/2023/
േഹാം

18-09-2023 അ�

12 986/2023

EXTENSION OF TENURE OF SPP
OF FAST TRACK COURTS IN
ERNAKULAM DISTRICTS
(986/2023)

ജി.ഒ.
(എം.എസ)്നം.200/2023/
േഹാം

18-09-2023 അ�

13 996/2023

APPOINTMENTOF DR K P
SATHEESAN AS SPP IN CRIME
NO 601/2023 ATTAPADI CASE
(996/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2652/2023/
േഹാം.

20-09-2023 അ�

14 1002/2023
EXTENSION OF TENURE OF SPP
OF FAST TRACK COURTS IN
KANNUR DIST (1002/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2651/2023/
േഹാം.

20-09-2023 അ�

15 1005/2023
EXTENSION OF TENURE OF SPP
IN FTC OF KASARAGOD
DISTRICT (1005/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2666/2023/
േഹാം

21-09-2023 അ�

16 1007/2023
EXTENSION OF TENURE OF SPP
IN THRISSUR DIST (1007/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2667/2023/
േഹാം

21-09-2023 അ�

17 1009/2023
Extension of Tenure of SPPs in
Pathanamthitta District (1009/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2663/2023/
േഹാം

21-09-2023 അ�

18 1010/2023
EXTENSION OF TENURE OF SPP
IN ALAPPUZHA DIST (1010/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2672/2023/
േഹാം

21-09-2023 അ�

19 1013/2023
Appointment of Sri. Dinesh C.R,
Family Court North Paravur
(1013/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2506/2023/
േഹാം

05-09-2023 അ�
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20 1014/2023
EXTENSION OF TENURE SPP OF
FAST TRACK COURTS IN
MALAPPURAM DIST (1014/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2665/2023/
േഹാം

21-09-2023 അ�

21 1015/2023
EXTENSION OF TENURE OF SPP
IN FAST TRACK COURTS OF
TVPM DIST (1015/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2686/2023/
േഹാം

23-09-2023 അ�

22 1016/2023
Posting of District Judge as Special
Judge, SPE/CBI - III, Ernakulam
(1016/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2649/2023/
േഹാം

18-09-2023 അ�

23 1017/2023

EXTENSION OF TENURE OF SPP
OF FASTTRACK COURTS IN
PALAKKAD DISTRICT
(1017/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2694/2023/
േഹാം

23-09-2023 അ�

24 1042/2023
APPOINTMENT OF SRI
SREENATH V AS SPP IN NDPS
COURT PALAKKAD (1042/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2742/2023/
േഹാം

27-09-2023 അ�

25 1048/2023
EXTENSION OF TENURE OF
SPPS IN FTCS OF KOZHIKODE
AND IDUKKI DIST (1048/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2750/2023/
േഹാം

28-09-2023 അ�

26 1049/2023

EXTENSION OF TENURE OF
SPPS OF FAST TRACK COURTS
IN KOTTAYAM DISTRICT
(1049/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2755/2023/
േഹാം

29-09-2023 അ�

27 1058/2023

Appointment of the officers of
Revenue Department in the
Ernakulam District as Executive
Magistrates to be known as Special
Executive Magistrates- (1058/2023)

ജി.ഒ.
(എം.എസ.്)നം.204/2023/
േഹാം

30-09-2023 അെത

28 1067/2023
APPOINTMENT OF SRI LIJEESH
V AS SPP IN NDPS COURT
KOZHIKODE (1067/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2806/2023/
േഹാം

04-10-2023 അ�

29 1079/2023

APPOINTMENT OF SRI C K
SREEDHARAN AS SPP IN
KATHIROOR MURDER CASE
(1079/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2908/2023/
േഹാം

10-10-2023 അ�

30 1102/2023
APPOINTMENT OF SPP IN SC ST
COURT TVPM PANEL
NOTIFICATION (1102/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3005/2023/
േഹാം

18-10-2023 അ�



4 of 63

31 1108/2023

APPOINTMENT OF SRI
SHAAHIER SINGH AS SPP IN
TANUR POLICE STATION CRIME
NO 409/2019 (1108/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3023/2023/
േഹാം

19-10-2023 അ�

32 1109/2023

110 K.V. Substation of the Kerala
State Electricity Board Limited,
Kattakkada in Thiruvananthapuram
District should be declared as a
“prohibited place” under the Official
Secrets Act, 1923 (1109/2023)

ജി.ഒ.
(എം.എസ.്)നം.214/2023/
േഹാം

20-10-2023 അ�

33 1114/2023

APPOINTMENT OF SRI VINEETH
KUMAR AS SPP IN CRIME NO
1373/2023 OF KATTAKKADA
POLICE STATION (1114/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3062/2023/
േഹാം

25-10-2023 അ�

34 1121/2023
APPOINTMENT OF SRI PRATHAP
G PADIKAL AS SPP IN CRIME NO
573/2023 (1121/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3089/2023/
േഹാം

27-10-2023 അ�

35 1139/2023

APPOINTMENT OF SRI RENJI
CHERIYAN AS SPP IN MANNAR
POLICE STATION CRIME NO
357/2018 (1139/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3152/2023/
േഹാം

31-10-2023 അ�

36 1140/2023

APPOINTMENT OF SRI VINOD
KUMAR CHAMBOLAN AS SPP IN
CRIME NO 165/2015 OF
KANNAVAM POLICE STATION
(1140/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3162/2023/
േഹാം

01-11-2023 അ�

37 1141/2023
Appointment of new member, V. K.
Mohanan Commission of Inquiry-
Tanur Boat Tragedy (1141/2023)

ആഭ��രം-
എസ.്എസ.്എ.2/58/2023-
ആഭ��രം

31-10-2023 അ�

38 1147/2023

APPOINTMENT OF SRI
MURUKUMPUZHA
VIJAYAKUMARAN NAIR AS SPP
IN CRIME NO 1023/2023
(1147/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3151/2023/
േഹാം

31-10-2023 അ�

39 1151/2023

APPOINTMENT OF SRI S
PUSHPANANDAN AS SPP IN
CRIME NO 2893/2022 OF
KOTTARAKKARA POLICE
STATION (1151/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3173/2023/
േഹാം

02-11-2023 അ�
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40 1158/2023
Reconstitution of NSA Advisory
Board (1158/2023)

േഹാം

എസ.്എസ.്എ1/504/2023-
േഹാം

03-11-2023 അ�

41 1161/2023
Shifting of Cyber Crime Police
station to new building (1161/2023)

ജി.ഒ.(പി)നം.74/2023/േഹാം 02-11-2023 അ�

42 1188/2023

Opening of Temporary Police stations
at Sannidhanam , Nilakkal and
Vadesserikkara Police stations 2023-
24.(1188/2023)

ജി.ഒ.(പി)നം.76/2023/േഹാം 10-11-2023 അ�

43 1189/2023
Extension Justice V K Mohanan
Commission of Inquiry - TBT
(1189/2023)

ആഭ��രം-
എസ.്എസ.്എ.2/58/2023-
ആഭ��രം

10-11-2023 അ�

44 1207/2023
Appointment of District & Sessions
Judge as Judges of Family Courts
(1207/2023)

ജി.ഒ.
(എം.എസ.്)നം.235/2023/
േഹാം (1)

15-11-2023 അ�

45 1208/2023
Appointment of District & Sessions
Judge as Judges of Family Courts
(1208/2023)

ജി.ഒ.
(എം.എസ.്)നം.235/2023/
േഹാം (2)

15-11-2023 അ�

46 1209/2023
Appointment of District & Sessions
Judge as Judges of Family Courts
(1209/2023)

ജി.ഒ.
(എം.എസ.്)നം.235/2023/
േഹാം (3)

15-11-2023 അ�

47 1210/2023
Appointment of District & Sessions
Judge as Judges of Family Courts
(1210/2023)

ജി.ഒ.
(എം.എസ.്)നം.235/2023/
േഹാം (4)

15-11-2023 അ�

48 1211/2023
Appointment of District & Sessions
Judge as Judges of Family Courts
(1211/2023)

ജി.ഒ.
(എം.എസ.്)നം.235/2023/
േഹാം (5)

15-11-2023 അ�

49 1212/2023
Appointment of District & Sessions
Judge as Judges of Family Courts
(1212/2023)

ജി.ഒ.
(എം.എസ.്)നം.235/2023/
േഹാം (6)

15-11-2023 അ�

50 1213/2023
Appointment of District & Sessions
Judge as Judges of Family Courts
(1213/2023)

ജി.ഒ.
(എം.എസ.്)നം.235/2023/
േഹാം (7)

15-11-2023 അ�

51 1214/2023
Appointment of District & Sessions
Judge as Judges of Family Courts

ജി.ഒ.
(ആർ.ടി.)നം.3231/2023/
േഹാം (1)

07-11-2023 അ�

52 1215/2023
Appointment of District & Sessions
Judge as Judges of Family Courts

ജി.ഒ.
(ആർ.ടി.)നം.3231/2023/
േഹാം (2)

07-11-2023 അ�
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53 1216/2023
Appointment of District & Sessions
Judge as Judges of Family Court
(1216/2023)

ജി.ഒ.
(എം.എസ.്)നം.227/2023/
േഹാം

03-11-2023 അ�

54 1217/2023
Erratum Notification for SRO
No.859/2023 (1217/2023)

ജി.ഒ.
(എം.എസ.്)നം.232/2023/
േഹാം

13-11-2023 അ�

55 1218/2023
ERRATUM NOTIFICATION of
593/2022 (1218/2023)

ജി.ഒ.
(എം.എസ.്)നം.233/2023/
േഹാം

14-11-2023 അ�

56 1220/2023

APPOINTMENT OF ADV K
BALACHANDRAMENON AS SPP
IN CASES RELATED WITH BSNL
CO OPERATIVE SOCIETY SCAM
(1220/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3360/2023/
േഹാം

18-11-2023 അ�

57 1226/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(1)

27-10-2023 അ�

58 1227/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(2)

27-10-2023 അ�

59 1228/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(3)

27-10-2023 അ�

60 1229/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(4)

27-10-2023 അ�

61 1230/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(5)

27-10-2023 അ�

62 1231/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(6)

27-10-2023 അ�
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63 1232/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(7)

27-10-2023 അ�

64 1233/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(8)

27-10-2023 അ�

65 1234/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(9)

27-10-2023 അ�

66 1235/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(10)

27-10-2023 അ�

67 1236/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(11)

27-10-2023 അ�

68 1237/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(12)

27-10-2023 അ�

69 1238/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(13)

27-10-2023 അ�

70 1239/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(14)

27-10-2023 അ�

71 1240/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(15)

27-10-2023 അ�

72 1241/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(16)

27-10-2023 അ�
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73 1242/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(17)

27-10-2023 അ�

74 1243/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(18)

27-10-2023 അ�

75 1244/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(19)

27-10-2023 അ�

76 1245/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(20)

27-10-2023 അ�

77 1246/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(21)

27-10-2023 അ�

78 1247/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(22)

27-10-2023 അ�

79 1248/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(23)

27-10-2023 അ�

80 1249/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(24)

27-10-2023 അ�

81 1250/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(25)

27-10-2023 അ�

82 1251/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(26)

27-10-2023 അ�
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83 1252/2023

Conversion of 27 temporary
Magistrate Courts as permanent
establishment - renaming of Court-
notification

ജി.ഒ.
(എം.എസ.്)നം.220/2023/
േഹാം(27)

27-10-2023 അ�

84 1254/2023
the investigation of reported missing
of Shri.Adith to the Central Bureau of
Investigation (1254/2023)

ജി.ഒ.
(എം.എസ.്)നം.240/2023/
േഹാം

17-11-2023 അ�

85 1255/2023
Extension of jurisdiction of Munsiff
Court, Payyannur (1255/2023)

ജി.ഒ.
(എം.എസ.്)നം.223/2023/
േഹാം

31-10-2023 അ�

86 1270/2023

�മാര ��ിയ, ���ൾ/���ൾ,
െച�ിയാർ, ഹി� െച�ി, പ�ട െച�ി,
��വ ഗൗ�ർ, േവ�വ ഗൗ�ർ,
പടയാ�ി ഗൗ�ർ, കാവലിയ ഗൗ�ർ

എ�ീ സ�ദായ�െള സം�ാന

ഒ.ബി.സി പ�ികയിൽ ഉൾെ���ി

േകരള േ�� ്& സേബർഡിേന�്

സർവീസസ ്�ൾസ ്ഭാഗം ഒ�ിെല

െഷഡ�ൾ ലി� ്III േഭദഗതി െച�്

വി�ാപനം

�റെ��വി�ത(്1270/2023)

ജി.ഒ(പി)നം.16/2023/
പി.&എ.ആർ.ഡി.

23-11-2023 അ�

87 1276/2023
- Refixing territorial jurisdiction of
Family Court at Thrissur &
Kunnamkulam(1276/2023)

ജി.ഒ.
(എം.എസ.്)നം.203/2023/
േഹാം

25-09-2023 അ�

88 1278/2023

APPOINTMENT OF SRI
MOHAMMED AZIM AS SPP IN
CRIME NO 951/2023 OF AYIROOR
POLICE STATION (1278/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3453/2023/
േഹാം

28-11-2023 അ�

89 1279/2023

APPOINTMENT OF SRI V K
GEORGE AS SPP IN NDPS COURT
KANNUR NOTIFICATION
(1279/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3454/2023/
േഹാം

28-11-2023 അ�

90 1282/2023
Extension Justice (Rtd.) V. K.
Mohanan Commission of Inquiry
(1282/2023)

ആഭ��രം-
എസ.്എസ.്എ2/67/2021-
ആഭ��രം

28-11-2023 അ�

91 1298/2023

േകരള േ�� ്& സേബാർഡിേന�്

സർവീസസ ്�ൾസ ്ഭാഗം ര�ിെല ച�ം

38 േഭദഗതി െച� ്വി�ാപനം

�റെ��വി�ത്

ജി.ഒ.(പി)നം.17/2023/
പി&എ.ആർ.ഡി.

30-11-2023 അ�
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92 1307/2023
Conferring the Magisterial powers to
the IAS Probationers (1307/2023)

ജി.ഒ.
(എം.എസ)്നം.244/2023/
േഹാം

01-12-2023 അ�

93 1312/2023
ERRATUM NOTIFICATION of SRO
No. 1162/2022 (1312/2023)

ജി.ഒ.
(എം.എസ.്)നം.245/2023/
േഹാം

02-12-2023 അ�

94 1313/2023

Government of Kerala have decided
to refer the investigation of Crime
No. 874/2010 of Thiruvallam Police
Station (1313/2023)

ജി.ഒ.
(എം.എസ.്)നം.246/2023/
േഹാം

02-12-2023 അ�

95 1317/2023

APPOINTMENT OF SRI P
PREMARAJAN AS SPPIN CRIME
NO 161/2005 OF EDAKKAD
POLICE STATION (1317/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3602/2023/
േഹാം

08-12-2023 അ�

96 1319/2023
Transfer and posting of District
Judges as judges of Family Courts
(1319/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3576/2023/
േഹാം

05-12-2023 അ�

97 1320/2023
Transfer and posting of District
Judges as judges of Family Courts
(1320/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3576/2023/
േഹാം(2)

05-12-2023 അ�

98 1321/2023
Transfer and posting of District
Judges as judges of Family Courts
(1321/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3576/2023/
േഹാം(3)

05-12-2023 അ�

99 1322/2023
Transfer and posting of District
Judges as judges of Family Courts
(1322/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3576/2023/
േഹാം (4)

05-12-2023 അ�

100 1323/2023
Transfer and posting of District
Judges as judges of Family Courts
(1323/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3576/2023/
േഹാം (5)

05-12-2023 അ�

101 1324/2023
Transfer and posting of District
Judges as judges of Family Courts
(1324/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3576/2023/
േഹാം (6)

05-12-2023 അ�

102 1333/2023
Rules of Business of the Government
of Kerala (2nd Amendment) Rules,
2023 (1333/2023)

ജി.ഒ.
(എം.എസ.്)നം.189/2023/
ജി.എ.ഡി.

12-12-2023 അ�

103 1334/2023
Transfer and posting of District
Judges as judges of Family
Courts(1334/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3574/2023/
േഹാം

05-12-2023 അ�
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104 1335/2023
Transfer and posting of District
Judges as judges of Family Courts
(1335//2023)

ജി.ഒ.
(ആർ.ടി.)നം.3574/2023/
േഹാം(2)

05-12-2023 അ�

105 1336/2023
Transfer and posting of District
Judges as judges of Family Courts
(1336/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3575/2023/
േഹാം

05-12-2023 അ�

106 1338/2023
Transfer and posting of District
Judges as judges of Family Courts
(1338/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3519/2023/
േഹാം (1)

02-12-2023 അ�

107 1339/2023
Transfer and posting of District
Judges as judges of Family Courts
(1339/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3519/2023/
േഹാം (2)

02-12-2023 അ�

108 1340/2023
Transfer and posting of District
Judges as judges of Family Courts
(1340/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3519/2023/
േഹാം (3)

02-12-2023 അ�

109 1350/2023

APPOINTMENT OF SRI K S
SIVAKUMAR AS SPP IN CRIME
NO 327/2022 OF ARANMULA
POLICE STATION (1350/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3684/2023/
േഹാം

14-12-2023 അ�

110 1351/2023

APPOINTMENT OF SRI.K D
BABU AS SPP IN CRIME NO
721/2008 OF VADANAPPALLY
POLICE STATION (1351/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3685/2023/
േഹാം

14-12-2023 അ�

111 1368/2023

Appointment ofSri. K. V. Sabu as
SSP and Shri. P. K. Shareef as Addl
SPP in crime no 242/2022 of manjeri
police station

ജി.ഒ.
(ആർ.ടി)നം.3706/2023/
േഹാം

18-12-2023 അ�

112 1384/2023
Commencement of Munsiff Court at
Attapady- Notification

ജി.ഒ.
(എം.എസ.്)നം.255/2023/
േഹാം(1)

20-12-2023 അ�

113 1385/2023
Commencement of Munsiff Court at
Attapady- Notification

ജി.ഒ.
(എം.എസ.്)നം.255/2023/
േഹാം(2)

20-12-2023 അ�

114 1386/2023
Commencement of Munsiff Court at
Attapady- Notification

ജി.ഒ.
(എം.എസ.്)നം.255/2023/
േഹാം(3)

20-12-2023 അ�

115 1387/2023
Aadhaar Authentication for Kerala
PSC

ജി.ഒ.(പി)നം.19/2023/
പി&എ.ആർ.ഡി.

20-12-2023 അ�
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116 1392/2023

Designating Additional District &
Sessions courts also as Additional
Family Courts exclusively for the
purpose of trial and disposal of five
year and older cases (1392/2023)

ജി.ഒ.
(എം.എസ.്)നം.256/2023/
േഹാം

22-12-2023 അ�

117 1397/2023
ശ�ി�ള�ര േപാലീസ ്േ�ഷൻ

�തിയ െക�ിട�ിേല� ്മാ��തി��

വി�ാപനം (1397/2023)
ജി.ഒ.(പി)നം.79/2023/േഹാം 28-12-2023 അ�

118 1398/2023

Transfer and posting of District
Judges as judges of Family Courts
(Erratum of SRO No. 1256/2023)
(1398/2023)

ജി.ഒ.
(ആർ.ടി.)നം.3834/2023/
േഹാം

29-12-2023 അ�

119 2/2024
APPOINTMENT OF SRI V V
JAYACHANDRAN AS SPP I N
NDPS COURT ALAPPUZHA

ജി.ഒ.(ആർ.ടി.)നം.16/2024/
േഹാം

03-01-2024 അ�

120 5/2024

APPOINTMENT OF SRI K M
RAMDAS AS SPP IN CASES
RELED KITTIYADI GOLD PLACE
FRAUD

ജി.ഒ.(ആർ.ടി)/32/2024/
േഹാം

04-01-2024 അ�

121 6/2024
APPOINTMENT OF SRI MOIDEEN
P C AS SPP IN VENGARA POLICE
STTAION CRIME NO 38/2023

ജി.ഒ.(ആർ.ടി.)നം.31/2024/
േഹാം

04-01-2024 അ�

122 16/2024
അളേ�ാട ്േപാലീസ ്േ�ഷൻ �തിയ

െക�ിട�ിേല� ്മാ��തി��

വി�ാപനം (16/2024)
ജി.ഒ.(പി)നം. 1/2024/േഹാം 03-01-2024 അ�

123 21/2024

APPOINTMENT OF SRI PP
HARRIS AS SPP IN CRIME NO
621/2021 OF MANNANCHERI
POLICE STATION

ജി.ഒ.(ആർ.ടി.)നം.82/2024/
േഹാം

06-01-2024 അ�

124 45/2024
Notification for shifting Muzhakunnu
Police station to new building

ജി.ഒ.(പി)നം.4/2024/േഹാം 17-01-2024 അ�

125 60/2024
Appointment of Sri.P.P.Surendran as
SPP in crime no 471/2021

ജി.ഒ.
(ആർ.ടി.)നം.246/2024/
േഹാം

23-01-2024 അ�

126 62/2024
Appointment of Sri Balakrishnan as
SPP in Crime No.801/2015 of
Perinthelmanna Police Station

ജി.ഒ.
(ആർ.ടി.)നം.254/2024/
േഹാം

24-01-2024 അ�
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127 63/2024

Appointment of Sri E.M.Krishnan
Namboothiri as SPP in Crime no
545/2023 of Perinthalmanna Police
station

ജി.ഒ.
(ആർ.ടി.)നം.253/2024/
േഹാം

24-01-2024 അ�

128 - ERATTUM OF S.R.O 523/2023
ജി.ഒ.
(എം.എസ.്)211/2023/
േഹാം

18-10-2023 അ�

വീ�ം േമശ�റ�  ്വ��:

14-09-2023-ന ്േമശ�റ� വ�ത.്

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം
വി�ാപന�ിൻ്െറ

ന�ർ തീയതി

1 246/2021
Appointment of District Judges in Family Court
(246/2021)

ജി.ഒ.
(ആർ.ടി.)നം.573/2021/
േഹാം

22-02-2021

2 287/2021
Appointment of District Judges in Family Court
(287/2021)

ജി.ഒ.
(ആർ.ടി.)നം.757/2021/
േഹാം

09-03-2021

3 288/2021
Appointment of District Judges in Family Court
(288/2021)

ജി.ഒ.
(ആർ.ടി.)നം.757/2021/
േഹാം

09-03-2021

4 289/2021
Appointment of District Judges in Family Court
(289/2021)

ജി.ഒ.
(ആർ.ടി.)നം.757/2021/
േഹാം

09-03-2021

5 290/2021
Appointment of District Judges in Family Court
(290/2021)

ജി.ഒ.
(ആർ.ടി.)നം.757/2021/
േഹാം

09-03-2021

6 291/2021
Appointment of District Judges in Family Court
(291/2021)

ജി.ഒ.
(ആർ.ടി.)നം.757/2021/
േഹാം

09-03-2021

7 779/2023 Appointment of MD, Kexcon (779/2023)
സ.ഉ.(അ�ടി)നം.2/2023/
ൈസ.േ�.മ

25-06-2023

8 822/2023
Appointment of Special Public Prosecutor for the
conduct of prosecution in Crime No. 560/2023 of
Kondotty Police Station (822/2023)

ജി.ഒ.(ആർ.ടി)
നം.2136/2023/േഹാം

29-07-2023

9 824/2023
APPOINTMENT OF SPP IN NEYYATINKARA
FASTTRACK COURT (824/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2116/2023/
േഹാം

27-07-2023
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10 834/2023

ക�ർ അ�ാരാ� വിമാന�ാവള�ി�� ഭാരത്

െപേ�ാളിയം േകാർ�േറഷൻ ലിമി�ഡ ്- കിയാൽ ഫ�വൽ

ഫാം (ൈ�വ�)് ലിമി�ഡിെ� ഏവിേയഷൻ ഫ�വലിംഗ്

േ�ഷൻ 'നിേരാധിത �ലം' ആയി �ഖ�ാപി��

വി�ാപനം. (834/2023)

ജി.ഒ.
(എം.എസ.്)നം.168/2023/
േഹാം

02-08-2023

11 847/2023
Appointment of Special Public Prosecutor for the
conduct of prosecution in Crime No. 390/2022 of
Alappuzha South Police Station (847/2023)

ജി.ഒ.
(ആർ.ടി)നം.2179/2023/
േഹാം

03-08-2023

12 854/2023

Appointment of Special Public Prosecutor for the
conduct of prosecution of cases under the Narcotic
Drugs and Psychotropic Substances Act, 1985
(854/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2226/2023/
േഹാം

07-08-2023

13 859/2023

Consent to CBI for investigation of offences against
Shri Muniyappan, Superintendent, Customs, Calicut
International Airport, Karippur,Malappuram,Kerala
and unknown others (859/2023)

ജി.ഒ.
(എം.എസ.്)നം.167/2023/
േഹാം

31-07-2023

14 860/2023
Consent to CBI for invesyigation of offences against
unknown Public Servants of Central Bank of India and
others (860/2023)

ജി.ഒ.
(എം.എസ.്)നം.172/2023/
േഹാം

04-08-2023

15 864/2023
Consent to CBI for the investigation of offences
involved in connection with the unnatural death of
Tamir Jifry at Tanur Police Station (864/2023)

ജി.ഒ.
(എം.എസ.്)നം.178/2023/
േഹാം

10-08-2023

16 872/2023
Appointment of Public Prosecutors/Exclusive Special
Public Prosecutors for conducting cases in the Special
Courts in Thrissur District (872/2023)

ജി.ഒ.
(എം.എസ)്നം.183/2023/
േഹാം

16-08-2023

17 900/2023
Appointment of Special Public Prosecutor for the
conduct of prosecution in Crime No.720/2023 of
Aluva East Police Station (900/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2403/2023/
േഹാം

23-08-2023

18 901/2023

Commencement of Special Court for the trial of
offences under the Scheduled Castes and Scheduled
Tribes (Prevention of Atrocities) Act, 1989 at
Nedumangad (901/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2385/2023/
േഹാം

21-08-2023

19 907/2023

Appointment of Special Public Prosecutor for
conducting the cases registered under the Scheduled
Castes and the Scheduled Tribes (Prevention of
Atrocities) Act, 1989 (907/2023)

ജി.ഒ.
(ആർ.ടി.)നം.2428/2023/
േഹാം

25-08-2023
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iii. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ

നം.
�ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1 േകാഴിേ�ാട ്ൈസബർ പാർ�് 2016-2017 ആഡി� ്റിേ�ാർ�് അെത

2
അ�ാദമി ഓഫ ്�ിസൺസ ്ആൻഡ ്കറ�ണൽ

അ�ന്ിേ�ഷൻ (ആപ�്)
2018-2019 ആഡി� ്റിേ�ാർ�് അെത

3 േകാഴിേ�ാട ്ൈസബർ പാർ�് 2018-2019 ആഡി� ്റിേ�ാർ�് അെത

4 ഇൻേഫാപാർ� ്േകരള 2018-2019 ആഡി� ്റിേ�ാർ�് അെത

5
അ�ാ ഡമി ഓഫ ്�ിസൺസ ്ആൻഡ ്കറ�ണൽ

അ�ിനിേ�ഷൻ(ആപ�്)
2019-2020 ആഡി� ്റിേ�ാർ�് അെത

6 ഇൻേഫാപാർ� ്േകരള 2019-2020 ഓഡി� ്റിേ�ാർ�് അെത

7 േകാഴിേ�ാട ്ൈസബർ പാർ�് 2019-2020 വാർഷിക ആഡി� ്റിേ�ാർ�് അെത

8
േകരള ഷി�ിംഗ് ആ�് ഇൻലാ�് നാവിേഗഷൻ

േകാർ�േറഷൻ ലിമി�ഡ്
2019-2020

വാർഷിക റിേ�ാർ�ം കണ

�ക�ം
അെത

9 േകാഴിേ�ാട ്ൈസബർ പാർ�് 2020-2021 വാർഷിക ആഡി� ്റിേ�ാർ�് അെത

10
അ�ാരാ� സ�ത� േസാ� ്െവയർ േക�ം

(ഐ.സി.േഫാസ ്)
2020-2021

വാർഷിക റിേ�ാർ�ം ആ
ഡി� ്റിേ�ാർ�ം

അെത

11
േകരള ഷി�ിംഗ് ആ�് ഇൻലാ�് നാവിേഗഷൻ

േകാർ�േറഷൻ ലിമി�ഡ്
2020-2021

വാർഷിക റിേ�ാർ�ം കണ

�ക�ം
അെത

12 േകാഴിേ�ാട ്ൈസബർ പാർ�് 2020-2021 വാർഷിക റിേ�ാർ�് അെത

13 െകാ�ി ഇൻേഫാപാർ�് 2021-2022 വാർഷിക റിേ�ാർ�് അെത

14 േകാഴിേ�ാട ്ൈസബർ പാർ�് 2021-2022 ഓഡി� ്റിേ�ാർ�് അെത

15 േകരള �ാർ�� ്മിഷൻ 2021-2022 വാർഷിക റിേ�ാർ�് അെത

16
േകരള സം�ാന വി��ഭട വികസന �നരധിവാസ

േകാർ�േറഷൻ-െക�േ്കാൺ
2021-2022

ആഡി� ്റിേ�ാർ�ം ഫിനാൻ

ഷ�ൽ േ��െ്മ�ം
അെത

17 ഇൻേഫാപാർ� ്േകരള 2021-2022 ആഡി� ്റിേ�ാർ�് അെത

18 േനാർ� ��സ്് 2022-2023 വാർഷിക റിേ�ാർ�് അ�

19 െകാ�ി െമേ�ാ െറയിൽ ലിമി�ഡ് 2022-2023 വാർഷിക റിേ�ാർ�് അ�

20 െകാ�ി വാ�ർ െമേ�ാ ലിമി�ഡ് 2022-2023 വാർഷിക റിേ�ാർ�് അ�

21
ഇലേ�ാണി� ്െടേ�ാളജി പാർ�സ്-്േകരള

(െടേ�ാപാർ�)്
2022-2023 ആഡി� ്റിേ�ാർ�് അ�
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22 േകരള �വാസി േകരളീയ േ�മ േബാർഡ് 2022-2023
വാർഷിക റിേ�ാർ�ം ആ
ഡി� ്റിേ�ാർ�ം

അ�

II. �ീ. െക. രാധാ��ൻ, പ�ികജാതി, പ�ികവർ�, പി�ാ� വിഭാഗേ�മ�ം േദവസ��ം പാർലെമ�റികാര��ം

വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 1192/2023
തി�വിതാം�ർ േദവസ�ം േബാർഡിൽ

അംഗ�െള നാമനിർേ�ശം െച�െകാ��

വി�ാപനം (1192/2023)

ജി.ഒ.
(പി)നം.287/2023/
ആർ.ഡി.

10-11-2023 അ�

2 1193/2023
തി�വിതാം�ർ േദവസ�ം േബാർഡിൽ

�സിഡ�ിെന നാമനിർേ�ശം

െച�െകാ�� വി�ാപനം (1193/2023)

ജി.ഒ.
(പി)നം.288/2023/
ആർ.ഡി.

10-11-2023 അ�

3 4/2024
Reconstitution of Kerala State
Commission for Scheduled Castes and
Scheduled Tribes

ജി.ഒ.(പി)നം.1/2024/
എസ.്സി.എസ.്�ി.ഡി.

03-01-2024 അ�

III. �ീ. െക. രാജൻ, റവന�-ഭവനനിർ�ാണ വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 994/2023
RFCTLARR Act 2013 �കാര��

വി�ാപനം (994/2023)
ജി.ഒ.(പി)നം.221/2023/
ആർ.ഡി.

18-09-2023 അ�

2 1169/2023 LA Notification (1169/2023)
ജി.ഒ.(പി)നം.278/2023/
ആർ.ഡി.

08-11-2023 അ�

3 1186/2023 LA Notification (1186/2023)
ജി.ഒ.(പി)നം.286/2023/
ആർ.ഡി.

09-11-2023 അ�

4 1205/2023 LA Notification (1205/2023)
ജി.ഒ.(പി)നം.293/2023/
ആർ.ഡി.

16-11-2023 അ�

5 1285/2023
Appointing Chief Town Planner as
official member of KSHB (1285/2023)

ജി.ഒ.
(എം.എസ)്നം.7/2023/
എ�.്എസ.്ജി.

28-11-2023 അ�
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വീ�ം േമശ�റ�  ്വ��:

14-09-2023-ന ്േമശ�റ� വ�ത.്

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം
വി�ാപന�ിൻ്െറ

ന�ർ തീയതി

1 836/2023
Land acquisition for International Yoga Research Study
Centre at Aralum (836/2023)

ജി.ഒ.
(പി)നം.185/2023/
ആർ.ഡി.

02-08-2023

2 897/2023
എസ.്ആർ.ഒ. ന�ർ. 828/2022 -െ� തി��ൽ

വി�ാപനം (897/2023)

ജി.ഒ.
(എം.എസ)്നം.3/2023/
എ�.്എസ.്ജി

16-08-2023

3 902/2023
Appointing Sri. Abdul Nasar B I.A.S, secretary, Kerala
State Housing Board as ex-officio member (902/2023)

ജി.ഒ.
(എം.എസ)്നം.4/2023/
എ�.്എസ.്ജി

23-08-2023

4 932/2023
Appointing Smt. Sobha V R, Joint Secretary, Finance
Department as ex-officio member of KSHB (932/2023)

ജി.ഒ.
(എം.എസ)്നം.5/2023/
എ�.്എസ.്ജി

02-09-2023

iii. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ നം. �ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1 േകരള സം�ാന ഭവന നിർ�ാണ േബാർഡ് 2020-2021 ആഡി� ്റിേ�ാർ�് അെത

IV. �ീ. േറാഷി അഗ�ിൻ , ജലവിഭവ വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 494/2022
Kerala Irrigation and Water
Conservation (Amendment) Rules,
2022

ജി.ഒ.(പി)നം.10/2022/
ഡ��.ആർ.ഡി.

11-03-2022 അെത
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V. �ീ . െക . ��ൻ��ി , ൈവദ�തി വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 1026/2023

Regulation published in supersession of the
notification published as SRO No.77/2017 as
per Central Electricity Authority (Measures
Relating to Safety and Electric Supply)
Regulations 2023 (1026/2023)

ജി.ഒ.
(പി)നം.4/2023/
പവർ

18-09-2023 അ�
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VI. �ീ. എ. െക. ശശീ�ൻ , വനം-വന�ജീവി വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 792/2023
1986- െല േകരള �� സംര�ണ ആ�്

(792/2023)

സ.ഉ.
(അ�ടി)നം.9/2023/
വനം

19-07-2023 അ�

2 956/2023
തി��ൽ വി�ാപനം 792/2023
(956/2023)

സ.ഉ.
(അ�ടി)നം.11/2023/
വനം

21-08-2023 അ�

3 960/2023
1986-െല േകരള �� സംര�ണ ആ�്

(960/2023)

സ.ഉ.
(അ�ടി)നം.13/2023/
വനം

26-08-2023 അ�

4 961/2023
1986-െല േകരള വ��സംര�ണ ആ�്

(961/2023)

സ.ഉ.
(അ�ടി)നം.15/2023/
വനം

26-08-2023 അ�

5 962/2023
1986-െല േകരള �� സംര�ണ ആ�്

(962/2023)

സ.ഉ.
(അ�ടി)നം.14/2023/
വനം

26-08-2023 അ�

6 1081/2023

പാല�ാട ്േഫാറ� ്ൈ�ബ�ണലിെ�

ഒ.എ.278/1975-ാ൦ ന�ർ േകസിൽ

ഉൾെ�� �ലം 1986-െല േകരള ��

സംര�ണ ആ�ിെ� 5-ാം വ��ിെ�

പരിധിയിലാ�ി ��സ��്

സംര�ി��തി�� വി�ാപനം

(1081/2023)

സ.ഉ.
(അ�ടി)നം.16/2023/
വനം

18-09-2023 അ�

7 1082/2023

പാല�ാട ്േഫാറ� ്ൈ�ബ�ണലിെ�

ഒ.എ.352/1975 ന�ർ േകസിൽ ഉൾെ��

�ലം 1986-െല േകരള �� സംര�ണ

ആ�ിെ� 5-ാം വ��ിെ� പരിധിയിലാ�ി

��സ�� ്സംര�ി��തി��

വി�ാപനം (1082/2023)

സ.ഉ.
(അ�ടി)നം.17/2023/
വനം

18-09-2023 അ�

8 1083/2023

പാല�ാട ്േഫാറ� ്ൈ�ബ�ണലിെ�

ഒ.എ.351/1975-ാ൦ന�ർ േകസിൽ

ഉൾെ�� �ലം 1986-െല േകരള ��

സംര�ണ ആ�ിെ� 5-ാം വ��ിെ�

പരിധിയിലാ�ി ��സ��്

സംര�ി��തി�� വി�ാപനം

(1083/2023)

സ.ഉ.
(അ�ടി)നം.18/2023/
വനം

18-09-2023 അ�
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9 1093/2023

പാല�ാട ്േഫാറ� ്ൈ�ബ�ണലിെ�

ഒ.എ. 502/1976-ാം ന�ർ േകസിൽ

ഉൾെ�� �ലം 1986-െല േകരള ��

സംര�ണ ആ�ിെ� 5-ാം വ��ിെ�

പരിധിയിലാ�ി ��സ��്

സംര�ി��തി�� വി�ാപനം

(1093/2023)

സ.ഉ.
(അ�ടി)നം.20/2023/
വനം

11-10-2023 അ�

10 1119/2023

േകാ�യം ൈഹേറ�് സർ�ിളിൽ ��ാർ

ഡിവിഷനിൽ േദവി�ളം െറയി�ിെല

ചി��നാൽ വിേ�ജിെല 364.89 െഹ�ർ

വന�മി ചി��നാൽ റിസർ� ്വനമായി

�ാഥമിക വി�ാപനം (1119/2023)

ജി.ഒ.(പി)നം.19/2023/
വനം

20-09-2023 അ�

11 1159/2023
Kerala Forest (Regulation of Sawmills
and Other Wood-based Industrial Units),
Amendment Rules 2023 (1159/2023)

ജി.ഒ.(പി)നം.21/2023/
എഫ&്ഡ��.എൽ.ഡി.

03-11-2023 അ�

12 1191/2023

പാല�ാട ്േഫാറ� ്ൈ�ബ�ണലിെ�

ഒ.എ.521/1976-ാം ന�ർ േകസിൽ

ഉൾെ�� �ലം 1986-െല േകരള ��

സംര�ണ ആ�ിെ� 5-ാം വ��ിെ�

പരിധിയിലാ�ി ��സ��്

സംര�ി��തി�� വി�ാപനം

(1191/2023)

സ.ഉ.
(അ�ടി)നം.23/2023/
വനം

10-11-2023 അ�

13 1264/2023

പാല�ാട ്േഫാറ� ്ൈ�ബ�ണലിെ�

ഒ.എ. 908/1974-ാം ന�ർ േകസിൽ

ഉൾെ�� �ലം 1986-െല േകരള ��

സംര�ണ ആ�ിെ� 5-ാം വ��ിെ�

പരിധിയിലാ�ി ��സ��്

സംര�ി��തി�� വി�ാപനം

(1264/2023)

സ.ഉ.
(അ�ടി)നം.24/2023/
വനം

24-11-2023 അ�

14 39/2024 Appointment of Custodian of EFL
സ.ഉ.
(അ�ടി)നം.2/2024/
വനം

13-01-2024 അ�
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VII. �ീ െക എൻ ബാലേഗാപാൽ, ധനകാര� വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 965/2023
amendments to Kerala State Goods and
Services Tax Act, 2017 as per section 11 of
Kerala Finance Act, 2023 (965/2023)

ജി.ഒ.
(പി)നം.120/2023/
ടാ�സ്

12-09-2023 അ�

2 966/2023

amendments to Kerala State Goods and
Services Tax Act, 2017 as per Kerala
Taxation Laws (Amendment) Ordinance,
2023 (966/2023)

ജി.ഒ.
(പി)നം.121/2023/
ടാ�സ്

12-09-2023 അ�

3 967/2023
Notification issued under Kerala State Goods
and Services Tax Act, 2017 (967/2023)

ജി.ഒ.
(പി)നം.122/2023/
ടാ�സ്

12-09-2023 അ�

4 968/2023
Notification issued under Kerala State Goods
and Services Tax Act, 2017 (968/2023)

ജി.ഒ.
(പി)നം.123/2023/
ടാ�സ്

12-09-2023 അ�

5 969/2023
Notification issued under Kerala State Goods
and Services Tax Act, 2017 (969/2023)

ജി.ഒ.(പി)
നം.124/2023/
ടാ�സ്

12-09-2023 അ�

6 970/2023
Notification issued under Kerala State Goods
and Services Tax Act, 2017 (970/2023)

ജി.ഒ.
(പി)നം.125/2023/
ടാ�സ്

13-09-2023 അ�

7 983/2023 Pooja Bumper 2023 Notification (983/2023)
ജി.ഒ.
(പി)നം.127/2023/
ടാ�സ്

18-09-2023 അ�

8 984/2023 Pooja Bumper Lottery 2023 (984/2023)
ജി.ഒ.
(പി)നം.128/2023/
ടാ�സ്

18-09-2023 അ�

9 1054/2023
Consolidated stamp duty- LIC(P&GS)
Kottayam (1054/2023)

ജി.ഒ.
(പി)നം.134/2023/
ടാ�സ്

29-09-2023 അ�

10 1055/2023
Consolidated stamp duty- United India
Insurance Company Limited (1055/2023)

ജി.ഒ.
(പി)നം.137/2023/
ടാ�സ്

29-09-2023 അ�
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11 1056/2023
Consolidated stamp duty- LIC Thrissur
(1056/2023)

ജി.ഒ.
(പി)നം.138/2023/
ടാ�സ്

29-09-2023 അ�

12 1057/2023
Consolidated stamp Duty- LIC(P&GS),
Thrissur (1057/2023)

ജി.ഒ.
(പി)നം.139/2023/
ടാ�സ്

29-09-2023 അ�

13 1060/2023
Kerala State Goods and Services Tax Act,
2017 (20 of 2017) (1060/2023)

ജി.ഒ.
(പി)നം.140/2023/
ടാ�സ്

30-09-2023 അ�

14 1061/2023
section 148 of the Kerala State Goods and
Services Tax Act, 2017 (1061/2023)

ജി.ഒ.
(പി)നം.141/2023/
ടാ�സ്

30-09-2023 അ�

15 1062/2023

amend the Kerala Goods and Services Tax
Rules, 2017 incorporating the
recommendations of the Goods and Services
Tax Council (1062/2023)

ജി.ഒ.
(പി)നം.142/2023/
ടാ�സ്

30-09-2023 അ�

16 1120/2023
Consolidated stamp duty-LIC, KOttayam
(1120/2023)

ജി.ഒ.
(പി)നം.144/2023/
ടാ�സ്

27-10-2023 അ�

17 1194/2023
Amend Part I of the Kerala Service
Rules(1194/2023)

ജി.ഒ.
(പി)നം.111/2023/
ഫിൻ

08-11-2023 അ�

18 1221/2023
Xmas New Year Bumber - Scope &
Limitation (1221/2023)

ജി.ഒ.
(പി)നം.154/2023/
ടാ�സ്

20-11-2023 അ�

19 1222/2023
Xmas New Year Bumper- Prize Structure
(1222/2023)

ജി.ഒ.
(പി)നം.155/2023/
ടാ�സ്

20-11-2023 അ�

20 1258/2023

Appoint Smt. Gayathri P.G., I.R.S., Joint
Commissioner, Central Tax and Central
Excise as a member of the Kerala Authority
for Advance Ruling (1258/2023)

ജി.ഒ.
(പി)നം.156/2023/
ടാ�സ്

23-11-2023 അ�

21 1271/2023 Insertion of new rule 104 A (1271/2023)
ജി.ഒ.
(പി)നം.113/2023/
ഫിൻ

22-11-2023 അ�

22 1272/2023
Consolidated stamp duty- LIC Thrissur
(1272/2023)

ജി.ഒ.
(പി)നം.157/2023/
ടാ�സ്

25-11-2023 അ�
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23 1284/2023
Notifiation issued under Kerala Finance Act,
2019 (1284/2023)

ജി.ഒ.
(പി)നം.158/2023/
ടാ�സ്

28-11-2023 അ�

24 1315/2023

Amend the Kerala Goods and Services Tax
Rules, 2017 to incorporate the concomitant
changes in the designation of officers based
on the re-organisation of the Kerala State
Goods and Services Tax Department.

ജി.ഒ.
(പി)നം.161/2023/
ടാ�സ്

07-12-2023 അ�

25 1318/2023
Amendment of KSR Part III based on issued
G.O(P)No.30/2021/Fin and
G.O(P)No.127/2021/Fin (1318/2023)

ജി.ഒ.
(പി)നം.119/2023/
ഫിൻ

11-12-2023 അ�

26 1327/2023
Notifiation issued under Kerala State Goods
and Services Tax Act, 2017 (20 of 2017)
(1327/2023)

ജി.ഒ.
(പി)നം.162/2023/
ടാ�സ്

12-12-2023 അ�

27 1328/2023
Notifiation issued under Kerala State Goods
and Services Tax Act, 2017 (20 of 2017)
(1328/2023)

ജി.ഒ.
(പി)നം.163/2023/
ടാ�സ്

12-12-2023 അ�

28 1352/2023

Amend the Kerala Goods and Services Tax
Rules, 2017 incorporating the
recommendations of the Goods and Services
Tax Council

ജി.ഒ.
(പി)നം.164/2023/
ടാ�സ്

13-12-2023 അ�

29 1353/2023
Notifications issued under Kerala State
Goods and Services Tax Act, 2017

ജി.ഒ.
(പി)നം.165/2023/
ടാ�സ്

13-12-2023 അ�

30 1366/2023
CONSOLIDATED STAMP DUTY- LIC,
THRISSUR (1366/2023)

ജി.ഒ.
(പി)നം.166/2023/
ടാ�സ്

14-12-2023 അ�

31 1394/2023
Notification issued under the Kerala General
Sales Tax Act, 1963 (1394/2023)

ജി.ഒ.
(പി)നം.167/2023/
ടാ�സ്

27-12-2023 അ�

32 1395/2023
Amendment to KSR part III rule 135, 136
and 138

ജി.ഒ.
(പി)നം.123/2023/
ഫിൻ

26-12-2023 അ�

33 34/2024 Consolidated stamp duty- LIC Ernakulam
ജി.ഒ.
(പി)നം.1/2024/
ടാ�സ്

11-01-2024 അ�
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വീ�ം േമശ�റ�  ്വ��:

14-09-2023-ന ്േമശ�റ� വ�ത.്

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം
വി�ാപന�ിൻ്െറ

ന�ർ തീയതി

1 816/2023
Kerala State Goods and Services Tax Act, 2017
(amendments to SRO No. 360/2017) (816/2023)

ജി.ഒ.
(പി)നം.92/2023/
ടാ�സ്

27-07-2023

2 817/2023
Kerala State Goods and Services Tax Act, 2017 (amendment
to S.R.O. No.370/2017) (817/2023)

ജി.ഒ.
(പി)നം.93/2023/
ടാ�സ്

27-07-2023

3 818/2023
Kerala State Goods and Services Tax Act, 2017 (amendment
to S.R.O. No.371/2017) (818/2023)

ജി.ഒ.
(പി)നം.94/2023/
ടാ�സ്

27-07-2023

4 819/2023
e Kerala State Goods and Services Tax Act, 2017
(amendment to S.R.O. No.372/2017) (819/2023)

ജി.ഒ.
(പി)നം.95/2023/
ടാ�സ്

27-07-2023

5 820/2023
Kerala State Goods and Services Tax Act, 2017 (amendment
to S.R.O. No.947/2018) (820/2023)

ജി.ഒ.
(പി)നം.96/2023/
ടാ�സ്

27-07-2023

6 821/2023
Consolidated Stamp duty on policies of insurance under the
jurisdiction of LIC- Kozhikkode (821/2023)

ജി.ഒ.
(പി)നം.97/2023/
ടാ�സ്

27-07-2023

7 835/2023
The Kerala Service (Sixth Amendment) Rules, 2023
(Maternity leave to female officers appointed on contract
basis and provisional female recruits-835/2023)

ജി.ഒ.(പി)നം.
79/2023/ഫിൻ

27-07-2023

8 876/2023 amendment to S.R.O. No.583/2018 (876/2023)
ജി.ഒ.
(പി)നം.102/2023/
ടാ�സ്

17-08-2023

9 877/2023 amendment to S.R.O. No.141/2018 (877/2023)
ജി.ഒ.
(പി)നം.103/2023/
ടാ�സ്

17-08-2023

10 878/2023 amendment to S.R.O. No.553/2023 (878/2023)
ജി.ഒ.
(പി)നം.104/2023/
ടാ�സ്

17-08-2023

11 879/2023 amendment to S.R.O. No.554/2023 (879/2023)
ജി.ഒ.
(പി)നം.105/2023/
ടാ�സ്

17-08-2023
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12 880/2023 amendment to S.R.O. No.555/2023 (880/2023)
ജി.ഒ.
(പി)നം.106/2023/
ടാ�സ്

17-08-2023

13 881/2023 amendment to S.R.O. No.556/2023 (881/2023)
ജി.ഒ.
(പി)നം.107/2023/
ടാ�സ്

17-08-2023

14 882/2023 amendment to SRO 581/2017 (882/2023)
ജി.ഒ.
(പി)നം.108/2023/
ടാ�സ്

17-08-2023

iii. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ

നം.
�ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1
േകരള സം�ാന

ആഡി� ്വ��്
2015-2016

2015-2016 വർഷെ� സമാ�ത ആഡി� ്റി

േ�ാർ�ിേ��� തി��ൽ പ�ിക
അ�

2
േകരള സം�ാന

ആഡി� ്വ��്
2022-2023 സമാഹ  ൃത ആഡി� ്റിേ�ാർ�് അ�
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VIII. �ീ. പി. രാജീവ,് നിയമം, വ�വസായം, കയർ വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 1156/2023

2023 െല േകരള �� െച�കിട ഇട�രം

വ�വസായ �ാപന��ം ഇതര വ�വസായ

�ാപന��ം �ഗമമാ�ൽ (േഭദഗതി)
ച��ൾ (1156/2023)

സ.ഉ (അ�ടി)
നം.59/2023/വ�വ

01-11-2023 അ�

2 1190/2023
പാല�ാട ്െഫതർൈല� ്േഫാം ൈ�വ�്

ലിമി�ഡ ്ഏകജാലക �ിയറൻസ ്േബാർഡ്

�പീകരണം- വി�ാപനം(1190/2023)

സ.ഉ(അ�ടി)
നം.61/2023/വ�വ

10-11-2023 അ�

3 1286/2023

declare the additional area of 748.70 Ares
(18.50 Acres) of the land owned and
possessed by KINFRA as an Industrial
Area (1286/2023)

സ.ഉ(അ�ടി)
നം.62/2023/വ�വ.

23-11-2023 അ�

4 1311/2023
Kerala Khadi Workers Welfare Fund Act,
1989

സ.ഉ.
(അ�ടി)നം.60/2023/
വ�വ

08-11-2023 അ�

5 1399/2023

ഇൻഡ�ൻ െവർജിൻ ൈ�സസ ്ലിമി�ഡ്

എ� സ�കാര� �ാപന�ിെ�

ൈകവശ�� �മി വ�വസായ �േദശമായി

�ഖ�പി�െകാ�� വി�ാപനം

സ.ഉ.
(അ�ടി)നം.66/2023/
വ�വ.

16-12-2023 അ�

6 1403/2023

കട�ർ ഇൻഡ�ിയൽ പാർ� ്എ�

സ�കാര� എേ��ിെ� ഉടമ�തയി�� �മി

വ�വസായ �േദശമായി �ഖ�ാപി�െകാ��

വി�ാപനം (1403/2023)

സ.ഉ.
(അ�ടി)നം.69/2023/
വ�വ.

21-12-2023 അ�

7 1404/2023

മലബാർ എ�ർൈ�സസ ്എ� സ�കാര�

എേ��ിെ� ഉടമ�തയി�� �മി

വ�വസായ �േദശമായി �ഖ�ാപി�െകാ�ളള

വി�ാപനം (1404/2023)

സ.ഉ.
(അ�ടി)നം.70/2023/
വ�വ.

21-12-2023 അ�

8 1405/2023

േജ�ബ ്&റി�ാർഡ ്ഇ�ർനാഷണൽ

ൈ�വ� ്ലിമി�ഡ ്എ� സ�കാര�

എേ��ിെ� ഉടമ�തയി�� �മി

വ�വസായ �േദശമായി �ഖ�ാപി�െകാ��

വി�ാപനം (1405/2023)

സ.ഉ.
(അ�ടി)നം.72/2023/
വ�വ.

21-12-2023 അ�
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9 1406/2023

�ാ�ി ഇൻഡ�ിയൽ പാർ� ്എ� സ�കാര�

എേ��ിെ� ഉടമ�തയി�� �മി

വ�വസായ �േദശമായി �ഖ�ാപി�െകാ��

വി�ാപനം(1406/2023)

സ.ഉ.
(അ�ടി)നം.73/2023/
വ�വ.

21-12-2023 അ�

10 1407/2023

പ�നംതി� ഇൻഡ�ിയൽ െ�ാേമാഷൻസ്

ൈ�വ� ്ലിമി�ഡ ്എ� സ�കാര�

എേ��ിെ� ഉടമ�തയി�� �മി

വ�വസായ �േദശമായി �ഖ�ാപി�െകാ��

വി�ാപനം (1407/2023)

സ.ഉ.
(അ�ടി)നം.74/2023/
വ�വ.

21-12-2023 അ�

11 1408/2023

വി.എം.പി.എസ.് �ഡപ്ാർ� ്എ� എ�

സ�കാര� എേ��ിെ� ഉടമ�തയി�� �മി

വ�വസായ �േദശമായി �ഖ�ാപി�െകാ��

വി�ാപനം (1408/2023)

സ.ഉ.
(അ�ടി)നം.75/2023/
വ�വ.

22-12-2023 അ�

12 1409/2023

സാൻസ ്െ�ൈറലസ് ്ൈ�വ� ്ലിമി�ഡ്

എ� സ�കാര� എേ��ിെ�

ഉടമ�തയി�� �മി വ�വസായ

�േദശമായി �ഖ�ാപി�െകാ��

വി�ാപനം

സ.ഉ.
(അ�ടി)നം.76/2023/
വ�വ.

22-12-2023 അ�

13 27/2024
പാല�ാട ്ൈഹെടക ്ഇൻഡ�ിയൽ പാർ�്

എ� സ�കാര� എേ��ിെന വ�വസായ

�േദശമായി �ഖ�ാപി�� വി�ാപനം

സ.ഉ.
(അ�ടി)നം.2/2024/
വ�വ

10-01-2024 അ�
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ii. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ

നം.
�ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1 എറണാ�ളം ജി�ാ നിയമ േസവന അേതാറി�ി 2012-2013
�േത�ക ആഡി� ്റി

േ�ാർ�്
അെത

2 കാസറേഗാഡ ്ജി�ാ നിയമ േസവന അേതാറി�ി 2012-2013
�േത�ക ആഡി� ്റി

േ�ാർ�്
അെത

3 എറണാ�ളം ജി�ാ നിയമ േസവന അേതാറി�ി 2013-2014
�േത�ക ആഡി� ്റി

േ�ാർ�്
അെത

4 കാസറേഗാഡ ്ജി�ാ നിയമ േസവന അേതാറി�ി 2013-2014
�േത�ക ആഡി� ്റി

േ�ാർ�്
അെത

5 ക�ർ ജി�ാ നിയമ േസവന അേതാറി�ി 2013-2014
�േത�ക ആഡി� ്റി

േ�ാർ�്
അെത

6 എറണാ�ളം ജി�ാ നിയമ േസവന അേതാറി�ി 2014-2015
�േത�ക ആഡി� ്റി

േ�ാർ�്
അെത

7 െകാ�ം ജി�ാ നിയമ േസവന അേതാറി�ി 2014-2015
�േത�ക ആഡി� ്റി

േ�ാർ�്
അെത

8 ക�ർ ജി�ാ നിയമ േസവന അേതാറി�ി 2014-2015
�േത�ക ആഡി� ്റി

േ�ാർ�്
അെത

9 എറണാ�ളം ജി�ാ നിയമ േസവന അേതാറി�ി 2015-2016
�േത�ക ആഡി� ്റി

േ�ാർ�്
അെത

10
േകരള സം�ാന പന ഉതപ്� വികസന െതാഴിലാളി

േ�മ േകാർ�േറഷൻ ലിമി�ഡ ്(െകൽപാം)
2015-2016 ആഡി� ്റിേ�ാർ�് അെത

11
േകരള സം�ാന പന ഉൽ�� വികസന െതാഴിലാളി

േ�മ േകാർ�േറഷൻ (െകൽപാം)
2017-2018 വാർഷിക റിേ�ാർ�് അെത

12 ഇ��ി ജി�ാ നിയമ േസവന അേതാറി�ി 2018-2019
�േത�ക ആഡി� ്റി

േ�ാർ�്
അെത

13 ��ർ ജി�ാ ലീഗൽ സർ�ീസസ ്അേതാറി�ി 2018-2019
�േത�ക ആ ഡി� ്റി

േ�ാർ�്
അെത

14 തി�വന��രം ജി�ാ നിയമ േസവന അേതാറി�ി 2018-2019
�േത�ക ആഡി� ്റി

േ�ാർ�്
അെത

15
േകരള സം�ാന പന ഉൽ�� വികസന െതാഴിലാളി

േ�മ േകാർ�േറഷൻ (െകൽപാം)
2018-2019 വാർഷിക റിേ�ാർ�് അെത
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16 പ�നംതി� ജി�ാ നിയമ േസവന അേതാറി�ി 2018-2019
�േത�ക ആഡി� ്റി

േ�ാർ�്
അെത

17
േകരള േ�� ്ഇലേ�ാണി� ്െഡവല�െ്മ�് േകാർ�േറഷൻ

ലിമി�ഡ ്(െകൽേ�ാൺ)
2018-2019

വാർഷിക റിേ�ാർ�ം

ആഡി� ്റിേ�ാർ�ം
അെത

18 ഇ��ി ജി�ാ നിയമ േസവന അേതാറി�ി 2019-2020
�േത�ക ആഡി� ്റി

േ�ാർ�്
അെത

19 ��ർ ജി�ാ ലീഗൽ സർ�ീസസ ്അേതാറി�ി 2019-2020
�േത�ക ആ ഡി� ്റി

േ�ാർ�്
അെത

20
േകരള േ�� ്ഇലേ�ാണി� ്െഡവല�െ്മ�് േകാർ�േറഷൻ

ലിമി�ഡ ്(െകൽേ�ാൺ)
2019-2020

വാർഷിക റിേ�ാർ�ം

ആഡി� ്റിേ�ാർ�ം
അെത

21 േകരള ഖാദി െതാഴിലാളി േ�മനിധി േബാർഡ് 2019-2020
വാർഷിക റിേ�ാർ�ം ക
ണ�ക�ം

അെത

22 ��ർ ജി�ാ ലീഗൽ സർ�ീസസ ്അേതാറി�ി 2020-2021
�േത�ക ആ ഡി� ്റി

േ�ാർ�്
അെത

23 േഫാം മാ�ിംഗ്സ(്ഇ��) ലിമി�ഡ് 2020-2021
വാർഷിക റിേ�ാർ�ം ക
ണ�ക�ം

അെത

24
േകരള ൈലഫ ്സയൻസസ ്ഇൻഡ�ീസ ്പാർ� ്ൈ�വ�്

ലിമി�ഡ്
2020-2021 വാർഷിക റിേ�ാർ�് അെത

25
േകരള േ�� ്ഇലേ�ാണി� ്െഡവല�െ്മ�് േകാർ�േറഷൻ

ലിമി�ഡ ്(െകൽേ�ാൺ)
2020-2021

വാർഷിക റിേ�ാർ�ം

ആഡി� ്റിേ�ാർ�ം
അെത

26 േകരള േ�� ്ഇൻഡ�ിയൽ എ�ർൈ�സസ ്ലിമി� ഡ് 2020-2021
വാർഷിക റിേ�ാർ�ം ക
ണ�ക�ം

അെത

27 �ാവൻ�ർ ൈട�ാനിയം േ�ാഡ�സ് ്ലിമി�ഡ് 2021-2022 വാർഷിക റിേ�ാർ�് അെത

28
േകരള ഇൻഡ�ിയൽ ഇൻ�ാ�കച്ർ ഡവലപെ്മ�്

േകാർ�േറഷൻ(കിൻ�)
2021-2022

വാർഷിക റിേ�ാർ�ം

ആഡി� ്റിേ�ാർ�ം
അെത

29 �ാേ�ാ േകബിൾ ക�നി ലിമി�ഡ് 2021-2022 വാർഷിക റിേ�ാർ�് അെത

30 േകരള േ�� ്�ഗ്സ ്ആ�് ഫാർമസ��ി�ൽസ ്ലിമി�ഡ് 2021-2022 വാർഷിക റിേ�ാർ�് അെത

31
േകരള ൈലഫ ്സയൻസസ ്ഇൻഡ�ീസ ്പാർ� ്ൈ�വ�്

ലിമി�ഡ്
2021-2022 വാർഷിക റിേ�ാർ�് അെത

32
േകരള െ�യസ് ്ആ�് െസറാമിക ്േ�ാഡ�സ് ്ലിമി�ഡ്

(KCCPL)
2022-2023 വാർഷിക റിേ�ാർ�് അ�

33 േകരള അഡ�േ��സ് ്�ാർ�സ് ്െവൽഫയർ ഫ� ്ക�ി�ി 2022-2023 ആഡി� ്റിേ�ാർ�് അ�

34 േകരള കയർ െതാഴിലാളി േ�മനിധി േബാർഡ് 2022-2023
വാർഷിക റിേ�ാർ�ം

ആഡി� ്റിേ�ാർ�ം
അ�
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IX. �ീ. എം.ബി. രാേജഷ,് തേ�ശ സ�യംഭരണം, എൈ�സ ് വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 923/2023

Changing the process of sampling of
liquor kept for sale in the premises of
licence, granted under the Foreign
Liquor Rules 1953 (923/2023)

ജി.ഒ.(പി)നം.112/2023/
�ി.ഡി.

01-09-2023 അ�

2 924/2023
Amendment in Kerala Abkari Shops
Disposal Rules (924/2023)

ജി.ഒ.(പി)നം.113/2023/
ടാ�സ്

01-09-2023 അ�

3 942/2023
Amendment in Kerala Abkari Shops
Disposal Rules (942/2023)

ജി.ഒ.(പി)നം.115/2023/
ടാ�സ.്

04-09-2023 അ�

4 946/2023

change the Eluka of FL-1 shop
number 08018 Kodali from
Mukundapuram Taluk to Chalakkudi
Taluk of Thrissur Division.
(946/2023)

ജി.ഒ.(പി)നം.114/2023/
ടാ�സ്

04-09-2023 അ�

5 980/2023
Amendment in Kerala Shops
Disposal Rules (980/2023)

ജി.ഒ.(പി)നം.126/2023/
ടാ�സ.്

15-09-2023 അ�

6 1065/2023
Abkari License fee modification
(1065/2023)

ജി.ഒ.(പി)നം.133/2023/
ടാ�സ്

29-09-2023 അ�

7 1073/2023
The Kerala Employment Guarantee
Workers’ Welfare Fund Scheme -
2023 (1073/2023)

സ.ഉ.
(അ�ടി)നം.50/2023/
എൽ.എസ.്ജി.ഡി.

06-10-2023 അ�

8 1132/2023

ശബരിമല മ�ലവിള� ്2023-24-
താൽ�ാലിക േറ�് ഓഫീ�കൾ

ആരംഭി��ത,് ��ത േറ�് ഓഫീസ്

പരിധികൾ മദ�നിേരാധിത േമഖലയായി

�ഖ�ാപി��തി�� വി�ാപനം.
(1132/2023)

ജി.ഒ.
(എം.എസ.്)നം.113/2023/
ടി.ഡി.

28-10-2023 അ�

9 1152/2023

ച�നാേ�രി നഗരസഭാ ൈവസ്

െചയർമാൻ �ീ. െബ�ി

േജാസഫിെനതിരായ അവിശ�ാസ

�േമയം- വി�ാപനം(1152/2023)

സ.ഉ.
(അ�ടി)നം.52/2023/
ത.സ�.ഭ.വ

11-10-2023 അ�

10 1163/2023
��ാ�ര നഗരസഭാ െഡപ��ി

െചയർേപ�െണതിരായ അവിശ�ാസ

�േമയം-വി�ാപനം (1163/2023)

സ.ഉ.(അ�ടി)
ന�ർ.53/2023/തസ�ഭവ.

12-10-2023 അ�
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11 1164/2023
ച�നാേ�രി നഗരസഭ

െചയർേപ�െണതിരായ അവിശ�ാസ

�േമയം-വി�ാപനം (1164/2023)

സ.ഉ.(അ�ടി) ന�ർ.
51/2023/തസ�ഭവ.

11-10-2023 അ�

12 1165/2023
��മംഗലം േ�ാ� ്പ�ായ�്

�സിഡ�ിെനതിരായ അവിശ�ാസ

�േമയം- വി�ാപനം(1165/2023

സ.ഉ.(അ�ടി) നം.
54/2023/ത.സ�.ഭ.വ.

19-10-2023 അ�

13 1166/2023
നിരണം �ാമപ�ായ�്

�സിഡ�ിെനതിരായ അവിശ�ാസ

�േമയം- വി�ാപനം(1166/2023

സ.ഉ.(അ�ടി)
നം.55/2023/ത.സ�.ഭ.വ.

19-10-2023 അ�

14 1167/2023

ക�വാ��ൽ �ാമപ�ായ�ിെല

ൈവസ ്�സിഡ�ിെനതിരായ

അവിശ�ാസ �േമയം -
വി�ാപനം(1167/2023

സ.ഉ.(അ�ടി)
നം.57/2023/ത.സ�.ഭ.വ.

31-10-2023 അ�

15 1181/2023

extend the tenure of deputation of
Smt. Lilly K, District and Sessions
Judge as Tribunal for Local Self
Government Institutions (1181/2023)

ജി.ഒ.(പി)നം.62/2023/
എൽ.എസ.്ജി.ഡി.

07-11-2023 അ�

16 1195/2023

change the Eluka of FL-1 shop
number 08024 Mala from
Mukundapuram Taluk to Chalakkudi
Taluk of Thrissur Division
(1195/2023)

ജി.ഒ.(പി)നം.150/2023/
ടാ�സ്

11-11-2023 അ�

17 1197/2023

Enhancing fine in case of violation of
licence conditions by the holder of
license under the Kerala Foreign
Liquor (Compounding, Blending and
Bottling) Rules, 1975 (1197/2023)

ജി.ഒ.(പി)നം.145/2023/
ടാ�സ്

04-11-2023 അ�

18 1198/2023

Enhancing the fine in case of
violation of licence conditions by the
holder of license under the Brewery
Rules, 1967 (1198/2023)

ജി.ഒ.(പി) നം.146/2023/
ടാ�സ്

04-11-2023 അ�

19 1199/2023

Enhancing the fine in case of
violation of licence conditions by the
holder of license under the Kerala
Distillery and Warehouse Rules, 1968
(1199/2023)

ജി.ഒ.(പി) നം.147/2023/
ടാ�സ്

04-11-2023 അ�

20 1325/2023
ക�വാ��ൽ �ാമപ�ായ�ിെല

�സിഡ�ിെനതിരായ അവിശ�ാസ

�േമയം (1325/2023)

സ.ഉ.
(അ�ടി)നം.63/2023/
ത.സ�.ഭ.വ.

02-12-2023 അ�
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21 -
Kerala Real Estate Regulatory
Authority(General Regulations
Amendment)

1747/
െക.ആർ.ഇ.ആർ.എ/2022

30-11-2022 അെത

വീ�ം േമശ�റ�  ്വ��:

14-09-2023-ന ്േമശ�റ� വ�ത.്

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം
വി�ാപന�ിൻ്െറ

ന�ർ തീയതി

1 806/2023
വ�� ്ഏകീകരണം - ഉേദ�ാഗ��െട �മതല

�നഃ�മീകരി��ത ്(806/2023)

സ.ഉ.
(അ�ടി)നം.38/2023/
ത.സ�.ഭ.വ

26-06-2023

2 833/2023 amendment in the Tree Tax Rules (833/2023)
ജി.ഒ.(പി)നം.81/2023/
ടാ�സ്

03-07-2023

3 856/2023
amendment in the Kerala Abkari Shops Disposal
Rules, 2002 (856/2023)

ജി.ഒ.(പി)നം.82/2023/
ടാ�സ്

04-07-2023

iii. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ

നം.
�ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1 വിശാല െകാ�ി വികസന അേതാറി�ി 2019-2020
വാർഷിക റിേ�ാർ

�്
അെത

2 േകരള സം�ാന ബിവേറജസ ്േകാർ�േറഷൻ ലിമി�ഡ് 2019-2020
വാർഷിക റി

േ�ാർ�്
അെത

3 വിശാല െകാ�ി വികസന അേതാറി�ി 2021-2022
വാർഷിക റിേ�ാർ

�്
അെത

4
േകരള ഇൻ�ി��� ്ഓഫ ്േലാ�ൽ അ�ിനിേ�ഷൻ

(KILA)
2021-2022

വാർഷിക റിേ�ാർ

�്
അെത

5 വിശാല െകാ�ി വികസന അേതാറി�ി 2022-2023
വാർഷിക റിേ�ാർ

�്
അെത
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X. �ീ. പി. �സാദ,് �ഷി വ�� ്മ�ി േമശ�റ�വ��

i. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ

നം.
�ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1
േകരള അേ�ാ ഇൻഡ�ീസ ്േകാർ�േറഷൻ

ലിമി�ഡ്
2017-2018

വാർഷിക റിേ�ാർ�ം ആഡി� ്റി

േ�ാർ�ം
അെത

2
േകരള സം�ാന നാളിേകര വികസന

േകാർ�േറഷൻ ലിമി�ഡ്
2019-2020 വാർഷിക റിേ�ാർ�് അെത

3
�ാേ�ഷൻ േകാർ�േറഷൻ ഒ◌ാഫ ്േകരള

ലിമി�ഡ്
2020-2021

വാർഷിക റിേ�ാർ�ം ആഡി� ്റി

േ�ാർ�ം
അെത

4
വാഴ�ളം അേ�ാ & �� ്േ�ാസ�ിംഗ് ക�നി

ലിമി�ഡ്
2021-2022

വാർഷിക കണ�ക�ം ആഡി�്

റിേ�ാർ�ം
അെത

5
േകരള സം�ാന െവയർഹൗസിംഗ്

േകാർ�േറഷൻ
2021-2022

വാർഷിക റിേ�ാർ�ം ആഡി� ്റി

േ�ാർ�ം
അെത

6 േകരള കാർഷിക സർ�കലാശാല 2022-2023 വാർഷിക റിേ�ാർ�് അ�

7
േ�� ്ഫാമിംഗ് േകാർ�േറഷൻ ഓഫ ്േകരള

ലിമി�ഡ്
2022-2023

വാർഷിക റിേ�ാർ�ം ആഡി� ്റി

േ�ാർ�ം
അ�

8 േകരള കാർഷിക സർ�കലാശാല 2022-2023 വാർഷിക കണ�കൾ അ�
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XI. �ീ. രാമച�ൻ കട���ി, രജിേ�ഷൻ, മ�സിയം, ആർ�ിേയാളജി വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 886/2023

േകരള ആധാരെമ��കാ�െട�ം

പകർെ���കാ�െട�ം �ാ�്

െവ�ർമാ�െട�ം േ�മനിധി പ�തി-
ഓണ�ാല� ്ഉൽസവബ� നൽ��ത ്–
വി�ാപനം (886/2023)

ജി.ഒ.(പി)ന�ർ

109/2023/നി.വ.
18-08-2023 അ�

2 1027/2023

grant exemption from payment of stamp
duty for State Cashew Workers Apex
Industrial Cooperative Society Limited
(CAPEX). (1027/2023)

ജി.ഒ.
(പി)നം.129/2023/
ടാ�സ്

25-09-2023 അ�

3 1028/2023

grant exemption from payment of
registration fees State Cashew Workers
Apex Industrial Co-operative Society Ltd
(CAPEX) (1028/2023)

ജി.ഒ.
(പി)നം.130/2023/
ടാ�സ്

25-09-2023 അ�

4 1045/2023
Ardram Registration Fee exemption-
Ardram Pain and Palliative Care Society
(1045/2023)

ജി.ഒ.
(പി)നം.131/2023/
ടാ�സ്

29-09-2023 അ�

5 1046/2023
Ardram Stamp duty exemption-Ardram
Pain and Palliative Care Society
(1046/2023)

ജി.ഒ.
(പി)നം.132/2023/
ടാ�സ്

29-09-2023 അ�

6 1051/2023
Amrutha Sumesh -Stamp duty exemption
(1051/2023)

ജി.ഒ.
(പി)നം.135/2023/
ടാ�സ്

29-09-2023 അ�

7 1052/2023
Amrutha Sumesh-Reg fee exemption
(1052/2023)

ജി.ഒ.
(പി)നം.136/2023/
ടാ�സ്

29-09-2023 അ�

8 1075/2023 Stamp paper revalidation (1075/2023)
ജി.ഒ.
(പി)നം.143/2023/
ടാ�സ്

09-10-2023 അ�

9 1104/2023
േകാ�ാ�ല കള�� ്�രാവ� വ��ിെ�

സംര�ിത �ാരകമായി �ഖ�ാപി��

വി�ാപനം (1104/2023)

സ.ഉ.
(അ�ടി)നം.6/2023/
സാം.കാ.വ

27-09-2023 അ�

10 1176/2023
Stamp duty exemption- utilizing Chief
Minister's Distress Relief Fund (1176/2023)

ജി.ഒ.(പി)നം.
148/2023/ടാ�സ്

08-11-2023 അ�
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11 1177/2023
Registration fee exemption-utilizing Chief
Minister's Distress Relief Fund (1177/2023)

ജി.ഒ.(പി)നം.
149/2023/ടാ�സ്

08-11-2023 അ�

12 1196/2023

2012-െല േകരള ആധാരെമ��കാ�െട�ം,
പകർെ���കാ�െട�ം, �ാ�്

െവ�ർമാ�െട�ം നിധിയിേല��

അംശദായം അട��തിൽ വീ�വ��ി

അംഗത�ം ന�െ�� ആ�ക�െട അംഗത�ം

�ന��ീവി�ി��തിന ്േവ�ി ഒ��വണ

തീർ�ാ�ൽ പ�തി ആവി�രി�െകാ��

വി�ാപനം(1196/2023)

ജി.ഒ .
(പി)നം.151/2023/
നി.വ.

14-11-2023 അ�

13 1202/2023

2013- െല േകരള ആധാരെമ��കാ�െട�ം

പകർെ���കാ�െട�ം �ാ�്

െവ�ർമാ�െട�ം േ�മനിധി പ�തി-േഭദഗതി

(1202/2023)

ജി.ഒ.(പി)ന�ർ

152/2023/നി.വ.
15-11-2023 അ�

14 1219/2023
IREL (India) Limited Chavara-public office
(1219/2023)

ജി.ഒ.
(പി)നം.153/2023/
ടാ�സ്

14-11-2023 അ�

15 1294/2023

appoint two Junior Superintendents of
Central Stamp Depot also as Proper
Officers to speed up the re validation
process.(1294/2023)

ജി.ഒ.
(പി)നം.159/2023/
ടാ�സ്

01-12-2023 അ�
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വീ�ം േമശ�റ�  ്വ��:

14-09-2023-ന ്േമശ�റ� വ�ത.്

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം
വി�ാപന�ിൻ്െറ

ന�ർ തീയതി

1 827/2023
Reg fee exemption- Institute of Advanced Virology
(Thiruvananthapuram) (827/2023)

ജി.ഒ.
(പി)നം.98/2023/
ടാ�സ്

31-07-2023

2 828/2023
Stamp duty Exemption- Institute of Advanced Virology
(828/2023)

ജി.ഒ.
(പി)നം.99/2023/
ടാ�സ്

31-07-2023

3 832/2023
Thirurangadi Taluk Office Building -De-notification
(832/2023)

സ.ഉ.
(അ�ടി)നം.4/2023/
സാം.കാ.വ.

28-06-2023

4 849/2023 Magic Academy Stamp duty Exemption (849/2023)
ജി.ഒ.
(പി)നം.100/2023/
ടാ�സ്

05-08-2023

5 850/2023 Magic Academy -Reg fee exemption (850/2023)
ജി.ഒ.
(പി)നം.101/2023/
ടാ�സ്

05-08-2023

6 909/2023

exemption from payment of Stamp Duty required for the
registration of land to be purchased in the name of Smt.
Ayisha Punnakkan utilizing Chief Minister's Distress Relief
Fund(909/2023)

ജി.ഒ.
(പി)നം.110/2023/
ടാ�സ്

25-08-2023

7 911/2023

exemption from payment of Registration Fee for the
registration of of land purchased in the name of Smt.
Ayisha Punnakkan utilizing Chief Minister's Distress Relief
Fund (911/2023)

ജി.ഒ.
(പി)നം.111/2023/
ടാ�സ്

25-08-2023

8 935/2023 Erratum-SRO No.849/2023 (935/2023)
ജി.ഒ.
(പി)നം.119/2023/
ടാ�സ്

04-09-2023

9 936/2023 Erratum -SRO No.850/2023 (936/2023)
ജി.ഒ.
(പി)നം.118/2023/
ടാ�സ്

04-09-2023

10 938/2023
exemption from payment of Registration fee for of land
purchased in the name of Sri. Shijith Kumar utilizing Chief
Minister's Distress Relief Fund (938/2023)

ജി.ഒ.
(പി)നം.116/2023/
ടാ�സ്

04-09-2023
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11 939/2023

exemption from payment of Stamp Duty required for the
registration of land to be purchased in the name of Sri.
Shijith Kumar utilizing Chief Minister's Distress Relief
Fund (939/2023)

ജി.ഒ.
(പി)നം.117/2023/
ടാ�സ്

04-09-2023

XII. �ീ െക ബി ഗേണഷ ്�മാർ, ഗതാഗത വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 908/2023
enhance the fee for filing appeal under section
23 and revision under section 24 of the Kerala
Motor Vehicles Taxation Act, 1976 (908/2023)

ജി.ഒ.
(പി)നം.19/2023/
�ാൻസ്

25-08-2023 അ�

2 1080/2023
Assigning KL 90 registration series to RTO
NS-II (1080/2023)

ജി.ഒ.
(പി)നം.23/2023/
�ാൻസ്

10-10-2023 അ�

3 1206/2023
Registration of Bus owned by KSRTC using
for VVIP movement (1206/2023)

ജി.ഒ.
(പി)നം.25/2023/
�ാൻസ്

17-11-2023 അ�

4 1275/2023
Permission for entry of private buses from
Vypin Island to Ernakulam city limits
(1275/2023)

ജി.ഒ.
(പി)നം.27/2023/
�ാൻസ്

27-11-2023 അ�

5 1303/2023
Modification of uniform of AMVI
(1303/2023)

ജി.ഒ.
(പി)നം.28/2023/
�ാൻസ്

03-12-2023 അ�
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XIII. �ീ. വി.എൻ വാസവൻ, �റ�ഖം - സഹകരണ വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 910/2023

േകരള മാരിൈടം േബാർഡിെന 2021 Inland
Vessels Act-െ� കീഴിൽ യ�വത�്ത

യാന��െട Implement Agency ആയി

നി�യി�� വി�ാപനം (910/2023)

ജി.ഒ.
(പി)നം.44/2023/
ഫിഷറീസ ്& േപാർ�്

21-08-2023 അ�

2 927/2023

extend the term of the administrator-
Arayoor Service Co-operative Bank
Lmited No.692 in Thiruvananthapuram (
927/2023)

ജി.ഒ.
(പി)നം.190/2023/
േകാ-ഓ�്

26-08-2023 അ�

3 964/2023
േകരള മാരിൈടം േബാർഡ ്-
സർേ�യർമാ�െട നിയമനം (964/2023)

ജി.ഒ.
(പി)നം.46/2023/
ഫിഷറീസ&്േപാർ�്

12-09-2023 അ�

4 971/2023

extend the term of the administrator
appointed to manage the affairs of
Arayoor Service Co-operative Bank
Limited the (971/2023)

ജി.ഒ.
(പി)നം.195/2023/
േകാ-ഓ�്

12-09-2023 അ�

5 997/2023

കാ��ാട ്അ�ികൾ�റി� ്െവൽെഫയർ

സഹകരണ സംഘ�ിെല �സിഡ�്

െതരെ��� ്നട��തിനായി സഹകരണ

നിയമം ച�ം 43(2) -ൽ ഇളവ്

അ�വദി�െകാ�� വി�ാപനം

(997/2023)

ജി.ഒ.
(പി)നം.197/2023/
േകാ-ഓ�്

14-09-2023 അ�

6 999/2023

റി�േയർഡ ്ഗസ�ഡ ്ഓഫീേസ� ്സഹകരണ

സംഘ�ിെല �സിഡ�് െതരെ���്

നട��തിനായി സഹകരണ നിയമം ച�ം

43(2) -ൽ ഇളവ ്അ�വദി�െകാ��

വി�ാപനം (999/2023)

ജി.ഒ.
(പി)നം.194/2023/
േകാ-ഓ�്

06-09-2023 അ�

7 1001/2023

extend the period of enquiry in the
Kalpetta Urban Co-operative Society for a
further period from 31st August, 2022 to
31st March, 2023 (1001/2023)

ജി.ഒ.(പി)നം.
193/2023/േകാ-ഓ�്

05-09-2023 അ�

8 1003/2023
extend the period of the existing
administrative committee (1003/2023)

ജി.ഒ.(പി)നം.
196/2023/േകാ-ഓ�്

12-09-2023 അ�



39 of 63

9 1032/2023

ഒഴി�വള� ്േകാഴിവളർ�ൽ സഹകരണ

സംഘം �നരാരംഭി��തിന ്േകരള

സഹകരണ നിയമം വ�� ്71(3)-ൽ ഇളവ്

അ�വദി�െകാ�� വി�ാപനം

(1032/2023)

ജി.ഒ.(പി) നം.
199/2023/േകാ-ഓ�്

25-09-2023 അ�

10 1034/2023
Southern Railway Employees Consumer
Co-operative Society Limited
No.P.411(1034/2023)

ജി.ഒ.
(പി)നം.200/2023/
േകാ-ഓ�്

25-09-2023 അ�

11 1035/2023
appointment of Presiding Officer of the
Co-operative Arbitration Court (Southern)
(1035/2023)(1035/2023)

ജി.ഒ.
(പി)നം.201/2023/
േകാ-ഓ�്

26-09-2023 അ�

12 1041/2023

േകരള മാരിൈടം േബാർഡ ്ചീഫ ്എ�ിക��ീവ്

ഓഫിസ�െട നിയമനം സംബ�ി� ്േകരള

മാരിൈടം േബാർഡ ്ച��ളിൽ േഭദഗതി

(1041/2023)

സ.ഉ.
(അ�ടി)നം.47/2023/
മ�വ

29-09-2023 അ�

13 1068/2023
Appointment of Supporting Staff in Core
Banking Helpdesk in KSCB (1068/2023)

ജി.ഒ.
(പി)നം.202/2023/
േകാ-ഓ�്

04-10-2023 അ�

14 1069/2023

exempt the Munambam Fisherman
Development Welfare Co-operative
Society (Limited) No.F(E)89/96 in
Ernakulam District from the provisions of
sub- rule (1) of rule 183 of the Kerala Co-
operative Societies Rules, 1969
(1069/2023)

ജി.ഒ.
(പി)നം.198/2023/
േകാ-ഓ�്

26-09-2023 അ�

15 1070/2023
General Body meeting - exemption
(1070/2023)

ജി.ഒ.
(പി)നം.205/2023/
േകാ-ഓ�്

05-10-2023 അ�

16 1076/2023

Extend the term of administrator of the
Ponnani Range Toddy Workers Co -
operative Society Limited No.M.619 in
Malappuram District (1076/2023)

ജി.ഒ.
(പി)നം.203/2023/
േകാ-ഓ�്

04-10-2023 അ�

17 1077/2023

Extend the term of the administrator
appointed Meenachil Taluk Pravasi
Haritha Sahakarana Sangam Limited
No.K.1180 in Kottayam (1077/2023)

ജി.ഒ.
(പി)നം.204/2023/
േകാ-ഓ�്

04-10-2023 അ�

18 1098/2023

extend the period of exemption granted to
all societies from the provisions of sub-
section (4) of Section 69 of the Kerala Co-
operative Societies Act, 1969 (1098/2023)

ജി.ഒ.
(പി)നം.209/2023/
േകാ-ഓ�്

17-10-2023 അ�
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19 1099/2023

Exempt Thrikkakara Service Co-operative
Bank Limited from the provisions of
clause (iv) of sub-rule (2) and sub-rule (1)
of rule 185 of the Kerala Co-operative
Societies Rules, 1969 (1099/2023)

ജി.ഒ.
(പി)നം.207/2023/
േകാ-ഓ�്

16-10-2023 അ�

20 1105/2023
Kanjirappally Housing Co-operative
Society (1105/2023)

ജി.ഒ.
(പി)നം.206/2023/
േകാ-ഓ�്

10-10-2023 അ�

21 1107/2023
Pattanur Service Co-operative bank
Limied (1107/2023)

ജി.ഒ.
(പി)നം.210/2023/
േകാ-ഓ�്

19-10-2023 അ�

22 1110/2023
exemption in rule 183 of KCS rules -
Kannamali- Cheriyakadavu FDWCS(L)
(1110/2023)

ജി.ഒ.
(പി)നം.211/2023/
േകാ-ഓ�്

20-10-2023 അ�

23 1111/2023
exemption - rule 183 -KCS rules-
FDWCS(L) (1111/2023)

ജി.ഒ.
(പി)നം.208/2023/
േകാ-ഓ�്

17-10-2023 അ�

24 1115/2023
exemption in rule 183(1) of the Kerala Co-
operative Societies Rules, 1969
(1115/2023)

ജി.ഒ.
(പി)നം.214/2023/
േകാ-ഓ�്

20-10-2023 അ�

25 1116/2023
rule 183 of KCS Rules Cherai-Munambam
FDWCS(L) (1116/2023)

ജി.ഒ.
(പി)നം.215/2023/
േകാ-ഓ�്

20-10-2023 അ�

26 1117/2023
exemption in Rule 183 - KCS rule-Vadi
FDWCS(l) (1117/2023)

ജി.ഒ.
(പി)നം.213/2023/
േകാ-ഓ�്

20-10-2023 അ�

27 1118/2023
Extend the term of the administrative
committee of Thampalakkad Pattikajathi
Service Sahakarana Sangham (1118/2023)

ജി.ഒ.
(പി)നം.212/2023/
േകാ-ഓ�്

20-10-2023 അ�

28 1126/2023

Exempt Cannanore District Electricity
Board Employees Co-operative Society
Limited y from the provisions of clause
(iv) of subrule (2) and sub-rule (1) of rule
185 of the Kerala Co-operative Societies
Rules, 1969 (1126/2023)

ജി.ഒ.
(പി)നം.221/2023/
േകാ-ഓ�്

28-10-2023 അ�

29 1127/2023

extend the term of the administrative
committee appointed to manage the affairs
of the Parathode Service Co-operative
Bank(1127/2023)

ജി.ഒ.
(പി)നം.219/2023/
േകാ-ഓ�്

24-10-2023 അ�
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30 1128/2023

Exempt Thrickodithanam Service Co-
operative Bank Limited from the
provisions of item (ii) of clause (b) of sub-
rule (8) of rule 185 of the Kerala Co-
operative Societies Rules, 1969.
(1128/2023)

ജി.ഒ.
(പി)നം.218/2023/
േകാ-ഓ�്

24-10-2023 അ�

31 1129/2023

Exempt Kozhikode Head load & General
Workers Co-operative Society from the
provisions of the sub-rule (1) of rule 183
of the Kerala Co-operative Societies
Rules, 1969 (1129/2023)

ജി.ഒ.
(പി)നം.217/2023/
േകാ-ഓ�്

21-10-2023 അ�

32 1130/2023

extend the term of the administrative
committee of the Thiruvananthapuram
Merchants Labours Co- operative Society
Limited (1130/2023)

ജി.ഒ.
(പി)നം.220/2023/
േകാ-ഓ�്

25-10-2023 അ�

33 1134/2023

Kannavam service Co-operative Bank
Limited from the above provisions of the
sub-rule(1) of rule 183 of the Kerala Co-
operative Societies Rules, 1969
(1134/2023)

ജി.ഒ.
(പി)നം.222/2023/
േകാ-ഓ�്

30-10-2023 അ�

34 1135/2023

extend the term of the administrator
appointed to manage the affairs of the
Punjab National Bank Employees Co-
operative Society Limited (1135/2023)

ജി.ഒ.
(പി)നം.224/2023/
േകാ-ഓ�്

30-10-2023 അ�

35 1136/2023

Exempt Perumpalam Service Co-operative
Bank Limited from the provisions of
clause (iv) of sub -rule (2) and sub -rule
(1)of rule 185 of the Kerala Co-operative
Societies Rules, 1969 (1136/2023)

ജി.ഒ.
(പി)നം.223/2023/
േകാ-ഓ�്

30-10-2023 അ�

36 1148/2023

extend the term of the administrative
committee appointed to manage the affairs
of Kottarakkara Krishithottam Co -
operative Store Limited (1148/2023)

ജി.ഒ.
(പി)നം.226/2023/
േകാ-ഓ�്

01-11-2023 അ�

37 1149/2023
extend the term of the administrative
committee of Athalloor Labour Contract
Co operative Society Limited (1149/2023)

ജി.ഒ.
(പി)നം.225/2023/
േകാ-ഓ�്

01-11-2023 അ�

38 1170/2023

Exempt Ramanthali Service Co-operative
Bank Limited from the provisions of item
(ii) of clause (b) of sub rule (8) of rule 185
of the Kerala Co-operative Societies
Rules, 1969 (1170/2023)

ജി.ഒ.
(പി)നം.227/2023/
േകാ-ഓ�്

08-11-2023 അ�



42 of 63

39 1171/2023

extend the period of enquiry on various
irregularities found in the to the Thiruvalla
East Co-operative Bank Limited
(1171/2023)

ജി.ഒ.
(പി)നം.228/2023/
േകാ-ഓ�്

08-11-2023 അ�

40 1178/2023

extend the term of the administrator
appointed to manage the affairs
Cherukavu Co operative Hospital Society
Limited, Malappuram (1178/2023)

ജി.ഒ.
(പി)നം.229/2023/
േകാ-ഓ�്

09-11-2023 അ�

41 1257/2023

extend the term of the administrative
committee appointed to manage the affairs
of Karuvannur service Co-operative Bank
for a further period of six months from
21st July 2023 to 20th Jan 2024
(1257/2023)

ജി.ഒ.
(പി)നം.231/2023/
േകാ-ഓ�്

22-11-2023 അ�

42 1265/2023

exempt the Chittur PCARD Bank from the
provisions of section 56A of the Kerala
Co operative Societies Act, 1969 (21 of
1969) (1265/2023)

ജി.ഒ.
(പി)നം.232/2023/
േകാ-ഓ�്

23-11-2023 അ�

43 1266/2023

extend the term of the administrator
appointed to manage the affairs of the
Hospital Employees Consumer Co -
operative Society Limited (1266/2023)

ജി.ഒ.
(പി)നം.233/2023/
േകാ-ഓ�്

23-11-2023 അ�

44 1267/2023

extend the term of administrative
committee appointed to manage the affairs
of Thozhuvankode Vattiyoorkavu
Residence Welfare Cooperative Society
Limited (1267/2023)

ജി.ഒ.(പി)നം.
234/2023/േകാ-ഓ�്

23-11-2023 അ�

45 1268/2023
extend the term of the administrative
committee for Rajiv Gandhi Co -operative
Hospital Limited (1268/2023)

ജി.ഒ.
(പി)നം.235/2023/
േകാ-ഓ�്

23-11-2023 അ�

46 1269/2023

exempt the Malayinkil J.P. Smaraka Social
Welfare Cooperative Society Limited
No.T.2025 in Thiruvananthapuram District
from the provisions of sub-rule (1) of rule
183 of the Kerala Co-operative Societies
Rules, 1969(1269/2023)

ജി.ഒ.
(പി)നം.237/2023/
േകാ-ഓ�്

24-11-2023 അ�

47 1273/2023

exempt the Pangode Service Co-operative
Bank Limited Bank from the provisions of
the sub-rule (1) of rule 183 of the Kerala
Co-operative Societies Rules, 1969
(1273/2023)

ജി.ഒ.
(പി)നം.238/2023/
േകാ-ഓ�്

24-11-2023 അ�
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48 1274/2023

extend the term of the administrator
appointed to manage the affairs of the
Vijaya Mohini Mills Employees Co-
operative Credit Society for a further
period of one year(1274/2023)

ജി.ഒ.
(പി)നം.236/2023/
േകാ-ഓ�്

24-11-2023 അ�

49 1304/2023

exempt the Malayattoor Neeleeswaram
Service Co-operative Bank from the
provisions of sub-rule (1) of rule 183 of f
the Kerala Cooperative Societies Rules,
1969 (1304/2023)

ജി.ഒ.
(പി)നം.240/2023/
േകാ-ഓ�്

04-12-2023 അ�

50 1305/2023

extend the term of the administrative
committee appointed to manage the affairs
of the Employees Credit Co-operative
Society (1305/2023)

ജി.ഒ.
(പി)നം.242/2023/
േകാ-ഓ�്

04-12-2023 അ�

51 1306/2023

exempt the Karuppathal service Co-
operative bank from the provisions of
clause (iv) of sub-rule (2) and sub-rule (1)
of rule 185 of the Kerala Cooperative
Societies Rules, 1969 (1306/2023)

ജി.ഒ.
(പി)നം.241/2023/
േകാ-ഓ�്

04-12-2023 അ�

52 1314/2023

exempt the Iringannur Service Co-
operative Bank from the provisions of
clause (b) of rule 188A of the Kerala Co-
operative Societies Rules, 1969.
(1314/2023)

ജി.ഒ.
(പി)നം.243/2023/
േകാ-ഓ�്

04-12-2023 അ�

53 1316/2023

extend the term of the administrator
appointed to manage the affairs of Alleppy
Housing Co-operative Society
(1316/2023)

ജി.ഒ.(പി)
നം.239/2023/േകാ-
ഓ�്

30-11-2023 അ�

54 1345/2023
extend the term of the administrator of the
Kunnathur Taluk Residence Welfare Co ‐
operative Society (1345/2023)

ജി.ഒ.
(പി)നം.244/2023/
േകാ-ഓ�്

07-12-2023 അ�

55 1346/2023

extend the term of the administrative
committee of the Alappuzha District Cable
Media Operators Co operative Society
(1346/2023)

ജി.ഒ.(പി)
നം.245/2023/േകാ-
ഓ�്

07-12-2023 അ�

56 1347/2023

extend the term of the administrative
committee appointed to manage the affairs
of the Clappana Panchayath Labour
Contract Co operative Society (1347/2023)

ജി.ഒ.(പി)നം.
246/2023/േകാ-ഓ�്

07-12-2023 അ�
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57 1348/2023

extend the term of the administrator
appointed to manage the affairs of the
Tirur Taluk Auto and Taxi Drivers Co ‐
operative Society Limited (1348/2023)

ജി.ഒ.
(പി)നം.248/2023/
േകാ-ഓ�്

13-12-2023 അ�

58 1349/2023

extend the term of the administrator
appointed to manage the affairs of
Neelamperoor Labour Contract Co ‐
operative Society (1349/2023)

ജി.ഒ.
(പി)നം.249/2023/
േകാ-ഓ�്

13-12-2023 അ�

59 1375/2023

ഇരി�ി േകാ-ഓ�േറ�ീവ ്എംേ�ായീസ്

െവൽെഫയർ െസാൈസ�ി� ്േകരള

സഹകരണ സംഘം നിയമം ച�ം 183(1)-ൽ
വ�വ� െച� �കാര�� ഉയർ�

�ായപരിധിയിൽ ഇളവ ്അ�വദി�െകാ��

വി�ാപനം(1375/2023)

ജി.ഒ.
(പി)നം.251/2023/
േകാ-ഓ�്

20-12-2023 അ�

60 1377/2023

exempt the Sooranad Farmers Service Co-
operative Bank from the provisions of
clause (iv) of sub-rule (2) and sub-rule (1)
of rule 185 of Kerala Cooperative
Societies Rules, 1969 (1377/2023)

ജി.ഒ.
(പി)നം.250/2023/
േകാ-ഓ�്

20-12-2023 അ�

61 1379/2023
extend the term of the administrative
Committee of the S.N.Public School Co-
operative Society Limited

ജി.ഒ.
(പി)നം.247/2023/
േകാ-ഓ�്

08-12-2023 അ�

62 1388/2023
Appointment of Presiding Officer of the
Co-operative Arbitration Court (Northern)
(1388/2023)

ജി.ഒ.
(പി)നം.254/2023/
േകാ-ഓ�്

26-12-2023 അ�

63 1391/2023

വ��ർ വനിതാ സഹകരണ സംഘം-
െസ��റി ത�ികയിൽ നട�ിയ

നിയമന�ിന ്അംഗീകാരം നൽകി��

വി�ാപനം (1391/2023)

ജി.ഒ.
(പി)നം.252/2023/
േകാ-ഓ�്

23-12-2023 അ�

64 1393/2023
Life Insurance Agents Co-operative
Society Limited No.R 1021

ജി.ഒ.
(പി)നം.253/2023/
േകാ-ഓ�്

26-12-2023 അ�

65 1402/2023

മാറന�ർ സാ�ഹ� േ�മ സഹകരണ

സംഘ�ിന ്േകരള സഹകരണ സംഘം ച�ം

185(1), േകരള സഹകരണ നിയമം ച�ം

183(1) എ�ിവയിൽ  ഇളവ്

അ�വദി�െകാ�� വി�ാപനം

ജി.ഒ.
(പി)നം.255/2023/
േകാ-ഓ�്

28-12-2023 അ�

66 11/2024
Thrikkulam Government U.P.School Co-
operative Society Limited

ജി.ഒ.(പി)നം.1/2024/
േകാ-ഓ�്

03-01-2024 അ�
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67 14/2024

Exempt the Aruvikkara Farmer's Service
Co-operative Bank from the provisions of
clause (iv) of sub -rule (2) and sub -rule
(1)of rule 185 of the Kerala Cooperative
Societies Rules, 1969

ജി.ഒ.(പി)നം.2/2024/
േകാ-ഓ�്

05-01-2024 അ�

68 15/2024
West land Manual Dredges Sand
Processing and Marketing Co-operative
Society Limited No-890

ജി.ഒ.(പി)നം.3/2024/
േകാ-ഓ�്

05-01-2024 അ�

69 24/2024
Vandoor Block Agricultural Marketing
and Processing Co-operative Society
Limited

ജി.ഒ.(പി)
നം.5/2024/േകാ-ഓ�്

06-01-2024 അ�

70 29/2024
exemption - rule 183 - Kerala Co-
operative Societies Rules, 1969

ജി.ഒ.(പി)നം.4/2024/
േകാ-ഓ�്

06-01-2024 അ�

71 41/2024
Puthenchira Vanitha Multi Purpose Co-
operative Society

ജി.ഒ.(പി)നം.6/2024/
േകാ-ഓ�്

10-01-2024 അ�

72 46/2024

Extend the term of the administrator
appointed to manage the affairs of the
Nedumkunnam Service Co-operative
Bank

ജി.ഒ.(പി)നം.8/2024/
േകാ-ഓ�്

19-01-2024 അ�

73 52/2024
േകാ�യം ഹൗസിംഗ് സഹകരണ സംഘം

അ�ിനിേ���െട കാലാവധി

ദീർഘി�ി��ത ്സംബ�ി� വി�ാപനം

ജി.ഒ.(പി)നം.7/2024/
േകാ-ഓ�്

18-01-2024 അ�

74 58/2024

Exempt the Vamanapuram Service Co-
operative Bank from the provisions of
clause (g) of sub-rule (8) of rule 185 of the
Kerala Cooperative Societies Rules, 1969

ജി.ഒ.
(പി)നം.11/2024/
േകാ-ഓ�്

23-01-2024 അ�
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വീ�ം േമശ�റ�  ്വ��:

14-09-2023-ന ്േമശ�റ� വ�ത.്

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം
വി�ാപന�ിൻ്െറ

ന�ർ തീയതി

1 811/2023 appointment of marketing specialist in KSCB (811/2023)
ജി.ഒ.(പി)നം.
170/2023/േകാ-
ഓ�്

25-07-2023

2 843/2023

Exempt Koppam Service Co-operative Bank Limited from
the provisions of item (ii) of clause (b) of sub rule (8) of
rule 185 of Kerala Co-operative Societies Rules 1969
(843/2023)

ജി.ഒ.
(പി)നം.176/2023/
േകാ-ഓ�്

03-08-2023

3 846/2023
Extend the term of the administrative committee appointed
to manage the affairs of Travancore Rayons Employees Co-
operative Society Limited (846/2023)

ജി.ഒ.
(പി)നം.179/2023/
േകാ-ഓ�്

04-08-2023

4 852/2023
extend the term of the administrator of Meenachil Rubber
Marketing and Processing Co-operative Society Limited
(852/2023)

ജി.ഒ.
(പി)നം.180/2023/
േകാ-ഓ�്

05-08-2023

5 855/2023
Exempt the the provisions of item (ii) of clause (b) of sub-
rule (8) of rule 185 of the Kerala Co-operative Societies
Rules, 1969, (855/2023)

ജി.ഒ.
(പി)നം.177/2023/
േകാ-ഓ�്

03-08-2023

6 858/2023
extend the term of the administrator appointed to manage
the affairs of the Mundar Service Co-operative Bank limited
(858/2023)

ജി.ഒ.
(പി)നം.181/2023/
േകാ-ഓ�്

09-08-2023

7 885/2023
Thrikkunnappuzha Panchayath Pattikajathi Service
Sahakarana Sangham (885/2023)

ജി.ഒ.
(പി)നം.183/2023/
േകാ-ഓ�്

10-08-2023

8 896/2023
Extend the term of the administrator in Mongam Vanitha
Co-operative Society (896/2023)

ജി.ഒ.
(പി)നം.178/2023/
േകാ-ഓ�്

03-08-2023

9 903/2023

exempt the Thiruvananthapuram Taluk Press Thozhilali
Welfare Co-operative Society Limited No.T.1651 in
Thiruvananthapuram District from the provisions of sub-
rule (1) of rule 183 of the Kerala Cooperative Societies
Rules, 1969 (903/2023)

ജി.ഒ.
(പി)നം.185/2023/
േകാ-ഓ�്

22-08-2023

10 925/2023
extend the term of the administrator appointed to manage
the affairs of the Poonjar Service Co-operative Bank
Limited (925/2023)

ജി.ഒ.
(പി)നം.191/2023/
േകാ-ഓ�്

26-08-2023



47 of 63

11 926/2023
Extend the term of the administrative committee appointed
to manage the affairs of the Ayirooppara Farmers Service
Co-operative Bank Limited (926/2023)

ജി.ഒ.
(പി)നം.189/2023/
േകാ-ഓ�്

26-08-2023

12 928/2023 Chavassery Service Co-operative Bank Limited (928/2023)
ജി.ഒ.
(പി).നം.192/2023/
േകാ-ഓ�്

26-08-2023

13 929/2023
Calicut Town Service Co-operative Bank Limited
(929/2023)

ജി.ഒ.
(പി)നം.187/2023/
േകാ-ഓ�്

24-08-2023

14 930/2023

exempt the Vennala Service Co-operative Bank Limited
No.E774 in Ernakulam District from the provisions of sub-
rule (1) of rule 183 of the Kerala Co-operative Societies
Rules, 1969 (930/2023)

ജി.ഒ.
(പി)നം.188/2023/
േകാ-ഓ�്

24-08-2023

15 931/2023 Amendment to SRO 511/2022 (931/2023)
ജി.ഒ.
(പി)നം.186/2023/
േകാ-ഓ�്

24-08-2023

XIV. �ീ സജി െചറിയാൻ, മ��ബ�നം, സാം�ാരികം, �വജനകാര� വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 1085/2023
Nominating Member to SFMC
(1085/2023)

ജി.ഒ.
(പി)നം.48/2023/
എഫ&്പി.

11-10-2023 അ�

2 1138/2023
Appointment of New Members to Kerala
State Youth Commission (1138/2023)

സ.ഉ.
(അ�ടി)നം.1/2023/
കാ.�.വ.

29-10-2023 അ�

വീ�ം േമശ�റ�  ്വ��:

14-09-2023-ന ്േമശ�റ� വ�ത.്

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം
വി�ാപന�ിൻ്െറ

ന�ർ തീയതി

1 912/2023
Prohibits catching of fifty eight (58) species of juvenile fishes
having less than the size noted against their names in the area
specified in the Schedule (912/2023)

ജി.ഒ.
(പി)നം.45/2023/
എഫ&്പി.ഡി.

25-08-2023
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iii. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ

നം.
�ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1 േകരള േഫാക ്േലാർ അ�ാദമി 2011-2012 വാർഷിക റിേ�ാർ�് അെത

2 േകരള േഫാക ്േലാർ അ�ാദമി 2012-2013 വാർഷിക റിേ�ാർ�് അെത

3 േകരള േഫാക ്േലാർ അ�ാദമി 2013-2014 വാർഷിക റിേ�ാർ�് അെത

4 േകരള േഫാക ്േലാർ അ�ാദമി 2014-2015 വാർഷിക റിേ�ാർ�് അെത

5 േകരള േഫാക ്േലാർ അ�ാദമി 2015-2016 വാർഷിക റിേ�ാർ�് അെത

6 ഭാരത ്ഭവൻ 2015-2016
�വർ�ന റിേ�ാർ�ം കണ

�ക�ം
അെത

7 ഭാരത ്ഭവൻ 2016-2017
�വർ�ന റിേ�ാർ�ം കണ

�ക�ം
അെത

8 േകരള േഫാക ്േലാർ അ�ാദമി 2016-2017 വാർഷിക റിേ�ാർ�് അെത

9 േകരള ജല�ഷി വികസന ഏജൻസി(അഡാ�)് 2017-2018 ആഡി� ്റിേ�ാർ�് അെത

10 ഭാരത ്ഭവൻ 2017-2018
�വർ�ന റിേ�ാർ�ം കണ

�ക�ം
അെത

11 േകരള േഫാക ്േലാർ അ�ാഡമി 2017-2018 വാർഷിക റിേ�ാർ�് അെത

12
േകരള സം�ാന തീരേദശ വികസന

േകാർ�േറഷൻ ലിമി� ഡ്
2017-2018

വാർഷിക റിേ�ാർ�ം കണ

�ക�ം
അെത

13
േകരള സം�ാന തീരേദശ വികസന

േകാർ�േറഷൻ ലിമി� ഡ്
2018-2019

വാർഷിക റിേ�ാർ�ം കണ

�ക�ം
അെത

14 േകരള േഫാക ്േലാർ അ�ാദമി 2018-2019 വാർഷിക റിേ�ാർ�് അെത

15 വാ�വിദ�ാ ���ലം 2018-2019
വാർഷിക റിേ�ാർ�ം ആഡി�്

റിേ�ാർ�ം
അെത

16 ഭാരത ്ഭവൻ 2018-2019
�വർ�ന റിേ�ാർ�ം കണ

�ക�ം
അെത

17 ഭാരത ്ഭവൻ 2019-2020
�വർ�ന റിേ�ാർ�ം കണ

�ക�ം
അെത

18
േകരള സം�ാന സാം�ാരിക �വർ�ക

േ�മനിധി േബാർഡ്
2019-2020

വാർഷിക റിേ�ാർ�ം ആഡി�്

റിേ�ാർ�ം
അെത

19
േകരള സം�ാന തീരേദശ വികസന

േകാർ�േറഷൻ ലിമി� ഡ്
2019-2020

വാർഷിക റിേ�ാർ�ം കണ

�ക�ം
അെത



49 of 63

20 േകരള േഫാക ്േലാർ അ�ാദമി 2019-2020 വാർഷിക റിേ�ാർ�് അെത

21 വാ�വിദ�ാ ���ലം 2019-2020
വാർഷിക റിേ�ാർ�ം ആഡി�്

റിേ�ാർ�ം
അെത

22 ഭാരത ്ഭവൻ 2020-2021
�വർ�ന റിേ�ാർ�ം കണ

�ക�ം
അെത

23
േകരള സം�ാന സാം�ാരിക �വർ�ക

േ�മനിധി േബാർഡ്
2020-2021

വാർഷിക റിേ�ാർ�ം ആഡി�്

റിേ�ാർ�ം
അെത

24 വാ�വിദ�ാ ���ലം 2020-2021
വാർഷിക റിേ�ാർ�ം ആഡി�്

റിേ�ാർ�ം
അെത

25 േകരള േഫാക ്േലാർ അ�ാദമി 2020-2021 വാർഷിക റിേ�ാർ�് അെത

26 േകരള സം�ാന �വജന ക�ീഷൻ 2020-2021 വാർഷിക റിേ�ാർ�് അെത

27 വാ�വിദ�ാ ���ലം 2021-2022
വാർഷിക റിേ�ാർ�ം ആഡി�്

റിേ�ാർ�ം
അെത

28
േകരള സം�ാന സാം�ാരിക �വർ�ക

േ�മനിധി േബാർഡ്
2021-2022

വാർഷിക റിേ�ാർ�ം ആഡി�്

റിേ�ാർ�ം
അെത

29 ൈവേലാ�ി�ി സംസ ്�തി ഭവൻ 2022-2023 വാർഷിക റിേ�ാർ�് അ�

30
േകരള സം�ാന സർവവി�ാനേകാശം

ഇൻ�ി���്
2022-2023 വാർഷിക റിേ�ാർ�് അ�

31 േകരള സം�ാന ചല�ി� അ�ാദമി 2022-2023 വാർഷിക റിേ�ാർ�് അ�

32 േകരള സംഗീത നാടക അ�ാദമി 2022-2023 വാർഷിക/ആഡി� ്റിേ�ാർ�് അ�

33
േകരള സം�ാന മ��െ�ാഴിലാളി കടാശ�ാസ

ക�ീഷൻ
2022-2023

വാർഷിക റിേ�ാർ�ം ആഡി�്

റിേ�ാർ�ം
അെത

34 ഉ�ായി വാര�ർ �ാരക കലാനിലയം 2022-2023 വാർഷിക റിേ�ാർ�് അ�

35 േകരള ഭാഷാ ഇൻ�ി���് 2022-2023 വാർഷിക റിേ�ാർ�് അ�

XV. േഡാ. ആർ. ബി�, ഉ�തവിദ�ാഭ�ാസ-സാ�ഹ�നീതി വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 978/2023
േകരള സം�ാന ഉ�ത വിദ�ാഭ�ാസ

കൗൺസിൽ �നസംഘടി�ി�െകാ��

വിജ ്ഞാപനം (978/2023)

ജി.ഒ.
(പി)നം.19/2023/
എ�.്ഇഡിഎൻ

13-09-2023 അ�
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വീ�ം േമശ�റ�  ്വ��:

14-09-2023-ന ്േമശ�റ� വ�ത.്

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം
വി�ാപന�ിൻ്െറ

ന�ർ തീയതി

1 107/2023
2014-െല േകരള പ�ിക ്സർ�ീസ ്ക�ീഷൻ (ൈല�റികെള

സംബ�ി� ��തൽ �മതലകൾ) ആ�ിെ� 4-ാം വ��്

�കാരം �പീകരി� ച��ൾ (107/2023)

സ.ഉ(പി)നം.1/2023/
എ�.്ഇ.ഡി.എൻ

13-01-2023

iii. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ

നം.
�ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1 കാലി�� ്സർ�കലാശാല 2019-2020
ആഡി� ്റിേ�ാർ

�്
അെത

2 ക�ർ സർ�കലാശാല 2020-2021
ആഡി� ്റിേ�ാർ

�്
അെത

3 േകരള സർ�കലാശാല 2020-2021 ഓഡി� ്റിേ�ാർ�് അെത

4
നാഷണൽ �ണിേവ�ി�ി ഓഫ ്അഡ�ാൻസഡ് ്ലീഗൽ �ഡീസ്

(NUALS)
2021-2022

ആഡി� ്റിേ�ാർ

�്
അെത

5 ക�ർ സർ�കലാശാല 2022
വാർഷിക റി

േ�ാർ�്
അെത

6 ക�ർ സർ�കലാശാല 2022-2023
വാർഷിക കണ

�കൾ
അ�

7
ദി നാഷണൽ �ണിേവ�ി�ി ഓഫ ്അഡ�ാൻസഡ് ്ലീഗൽ

�ഡീസ ്(ന�വാൽസ)്
2022-2023

വാർഷിക റി

േ�ാർ�്
അ�
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XVI. �ീ വി ശിവൻ��ി, െപാ�വിദ�ാഭ�ാസ-െതാഴിൽ വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 963/2023
േകരള അസംഘടിത െതാഴിലാളി സാ�ഹ�

�ര� േബാർഡ ്�നഃസംഘടന-
വി�ാപനം (963/2023)

ജി.ഒ.
(പി)നം.74/2023/
എൽ.ബി.ആർ.

07-09-2023 അ�

2 987/2023
Nominating Govt representative in the
Kerala Handloom Workers Welfare Fund
Board (987/2023)

സ.ഉ.
(അ�ടി)നം.75/2023/
െതാഴിൽ

16-09-2023 അ�

3 1004/2023

ആനക�െട പരിപാലന�ം സംര�ണ�ി�ം

ഏർെ��ിരി�� െതാഴിലാളിക�െട മിനിമം

േവതനം ���ി നി�യി��ത ്സംബ�ി�

വി�ാപനം (1004/2023)

ജി.ഒ.
(പി)നം.76/2023/
എൽ.ബി.ആർ

20-09-2023 അ�

4 1059/2023
Amendment of the Kerala Boiler Rules,
1967 (1059/2023)

ജിഒ.
(പി)നം.77/2023/
എൽ.ബി.ആർ.ഡി.

22-09-2023 അ�

5 1066/2023
േകരള അബക്ാരി െതാഴിലാളി േ�മനിധി

േബാർഡിൽ െതാഴി�ടമ �തിനിധിെയ

നാമനിർേ�ശം െച��ത ്(1066/2023)

സ.ഉ.
(അ�ടി)നം.79/2023/
െതാഴിൽ

30-09-2023 അ�

6 1078/2023
Erratum to SRO No. 713/2023(G.O.(P)
No.51/2023/LBR. dated 22.06.2023)

ജി.ഒ.
(പി)നം.84/2023/
എൽ.ബി.ആർ.

10-10-2023 അ�

7 1084/2023
Cashew workers welfare fund board
Nominating New Member (1084/2023)

ജി.ഒ.
(പി)നം.80/2023/
എൽ.ബി.ആർ.

01-10-2023 അ�

8 1087/2023

Cancellation the exemption granted under
para 27A of the Employees’ Provident
Funds Scheme, 1952 to M/s Fertilisers and
Chemicals Travancore Limited, Cochin
Division (1087/2023)

ജി.ഒ.
(പി)നം.85/2023/
എൽ.ബി.ആർ.

11-10-2023 അ�

9 1090/2023

Committee to hold enquiries and advise
the Government in respect of revision of
minimum rates of wages payable to the
employees employed in the Private
Hospital sector (1090/2023)

ജി.ഒ.
(പി)നം.86/2023/
എൽ.ബി.ആർ.

11-10-2023 അ�
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10 1097/2023
Notification to amend the Special Rules
for the Kerala Insurance Medical
Subordinate Services, 1993 (1097/2023)

ജി.ഒ.
(പി)നം.81/2023/
എൽ.ബി.ആർ.

07-10-2023 അ�

11 1100/2023
amended the Special Rules for the Kerala
Insurance Medical Subordinate Services,
1993 (1100/2023)

ജി.ഒ.
(പി)നം.82/2023/
എൽ.ബി.ആർ.

07-10-2023 അ�

12 1185/2023
Kerala Headload Workers Act 1978
(1185/2023)

ജി.ഒ.
(പി)നം.90/2023/
എൽ.ബി.ആർ.

08-11-2023 അ�

13 1280/2023
Revision of minimum wages in the Hostel
Sector (1280/2023)

ജി.ഒ.
(പി)നം.99/2023/
എൽ.ബി.ആർ

27-11-2023 അ�

14 1281/2023

Extending the term of the three sub-
committees for a further period of six
months with effect from 17th October,
2023.(1281/2023)

ജി..ഒ.
(പി)നം.100/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

15 1283/2023
Amendment to the notification issued
under G.O.(P) No.40/2023/LBR. dated
12th April, 2023

ജി.ഒ.
(പി)നം.98/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

16 1308/2023
ESI Exemption - Karuna Bhavan Centre,
Sreemoolanagaram

ജി.ഒ.
(പി)നം.97/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

17 1309/2023
ESI Exemption - Karuna Bhavan Centre,
Sreemoolanagaram

ജി.ഒ.
(പി)നം.97/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

18 1310/2023
ESI Exemption - Karuna Bhavan Centre,
Sreemoolanagaram

ജി.ഒ.
(പി)നം.97/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

19 1326/2023
ESI Exemption - Kerala Minerals and
Metals Ltd., Kollam

ജി.ഒ.
(പി)നം.95/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

20 1329/2023
കയർ വ�വസായ�ിെല െതാഴിലാളിക�െട

മിനിമം േവതനം ���ി നി�യി��ത്

സംബ�ി� വി�ാപനം(1329/2023)

ജി.ഒ.
(പി)നം.103/2023/
എൽ.ബി.ആർ.

11-12-2023 അ�

21 1355/2023
ESI Exemption - Kasaragod Co-operative
Marketing and Processing Society Ltd.

ജി.ഒ.
(പി)നം.93/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

22 1356/2023
ESI Exemption - Kasaragod Co-operative
Marketing and Processing Society Ltd.

ജി.ഒ.
(പി)നം.93/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�
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23 1357/2023
ESI Exemption - Kasaragod Co-operative
Marketing and Processing Society Ltd.

ജി.ഒ.
(പി)നം.93/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

24 1358/2023
ESI Exemption - M/s B.Narayan Pai and
Co., Kasaragod

ജി.ഒ.
(പി)നം.92/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

25 1359/2023

േകരള േഷാ�&് െകാേമ��ൽ എ�ാ�ിെ��്

(അമ�്െമ�് ) ആ� ്2021- ച��ൾ

ത�ാറാ��ത ്സംബ�ി� വി�ാപനം

(1359/2023)

ജി.ഒ.
(പി)നം.104/2023/
എൽ.ബി.ആർ

13-12-2023 അ�

26 1360/2023
ESI Exemption - EMS Memorial Co-
Operative Hospital, Perinthalmanna.

ജി.ഒ.
(പി)നം.94/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

27 1361/2023
ESI Exemption - EMS Memorial Co-
Operative Hospital, Perinthalmanna.

ജി.ഒ.
(പി)നം.94/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

28 1362/2023
ESI Exemption - EMS Memorial Co-
Operative Hospital, Perinthalmanna.

ജി.ഒ.
(പി)നം.94/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

29 1363/2023
ESI Exemption - Trans Asian shipping
Services Pvt. Ltd., Kochi

ജി.ഒ.
(പി)നം.96/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

30 1364/2023
ESI Exemption - Trans Asian shipping
Services Pvt. Ltd., Kochi

ജി.ഒ.
(പി)നം.96/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

31 1365/2023
ESI Exemption - Trans Asian shipping
Services Pvt. Ltd., Kochi

ജി.ഒ.
(പി)നം.96/2023/
എൽ.ബി.ആർ.

27-11-2023 അ�

32 56/2024
Amendment of Kerala Unorganised
Workers' Social Security Act, 2008

സ.ഉ(അ�ടി)
നം.5/2024/െതാഴിൽ

22-01-2024 അ�
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വീ�ം േമശ�റ�  ്വ��:

14-09-2023-ന ്േമശ�റ� വ�ത.്

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം
വി�ാപന�ിൻ്െറ

ന�ർ തീയതി

1 766/2023
The Kerala Headload Workers (Regulation of
Employment and Welfare) Amendment Scheme, 2023.
(766/2023)

ജി.ഒ.
(പി)നം.55/2023/
എൽ.ബി.ആർ.

08-07-2023

2 825/2023
Kerala Headload Workers Rules, 1981 Amendment
(825/2023)

ജി.ഒ.
(പി)നം.57/2023/
എൽ.ബി.ആർ.

26-07-2023

3 829/2023
state advisory contract labour board reconstitution
(829/2023)

ജി.ഒ.
(പി)നം.58/2023/
എൽ.ബി.ആർ

30-07-2023

4 838/2023
Changing Govt representative of Board Directors in
KMTWWB (838/2023)

ജി.ഒ.(പി)നം.
59/2023/
എൽ.ബി.ആർ.

02-08-2023

5 869/2023
Kerala Headload Workers Welfare Board reconstitution
(869/2023)

ജി.ഒ.
(പി)നം.66/2023/
എൽ.ബി.ആർ.

10-08-2023

6 884/2023
േകരള അബക്ാരി െതാഴിലാളി േ�മനിധി േബാർഡിെല

െതാഴിൽ വ��ിെ� സർ�ാർ �തിനിധിെയ

മാ�ിനിയമി��ത ്(884/2023)

സ.ഉ.
(അ�ടി)നം.67/2023/
െതാഴിൽ

13-08-2023

7 945/2023
Revision of minimum wages in Electronic Equipments,
Home appliance and operation of Software System
Industry sector (945/2023)

ജി.ഒ.
(പി)നം.73/2023/
എൽ.ബി.ആർ.

06-09-2023

8 947/2023
KESRU (Kerala Self Employment Scheme for the
Registered Unemployed) Scheme - Aadhaar as an identity
document for delivery of services or benefits (947/2023)

ജി.ഒ.
(പി)നം.61/2023/
എൽ.ബി.ആർ.

10-08-2023

9 948/2023

Unemployment assistance scheme to the Unemployed
persons between the age group of 18 to 35 years -
Aadhaar as an identity document for delivery of services
or benefits - Reg (948/2023)

ജി.ഒ.(പി)
നം.62/2023/
എൽ.ബി.ആർ.

10-08-2023

10 949/2023
Saranya Self Employment Scheme to Destitute Woman -
Aadhaar as an identity document for delivery of services
or benefits - Reg (949/2023)

ജി.ഒ.
(പി)നം.63/2023/
എൽ.ബി.ആർ.

10-08-2023
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11 950/2023

MULTI PURPOSE SERVICE CENTERS/JOB CLUB
(MPSC/JC) Scheme to all unemployed persons in the live
Register of Employment Exchanges - Aadhaar as an
identity document for delivery of services or benefits -
Reg (950/2023)

ജി.ഒ.
(പി)നം.64/2023/
എൽ.ബി.ആർ.

10-08-2023

12 951/2023

KAIVALYA scheme for the rehabilitation of the
differently abled candidates - Aadhaar as an identity
document for delivery of services or benefits - Reg
(951/2023)

ജി.ഒ.
(പി)നം.65/2023/
എൽ.ബി.ആർ.

10-08-2023

13 952/2023
NAVAJEEVAN Scheme to Senior citizens in the age
group of 50 to 65 years - Aadhaar as an identity document
for delivery of services or benefits - Reg (952/2023)

ജി.ഒ.
(പി)നം.70/2023/
എൽ.ബി.ആർ.

16-08-2023
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iii. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ

നം.
�ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1
േകരള ക� ്വ�വസായ െതാഴിലാളി േ�മനിധി

േബാർഡ്
2018-2019 ആഡി� ്റിേ�ാർ� ് അെത

2
േകരള ക� ്വ�വസായ െതാഴിലാളി േ�മനിധി

േബാർഡ്
2019-2020 ആഡി� ്റിേ�ാർ� ് അെത

3 േകരള െക�ിട നിർ�ാണ െതാഴിലാളി േ�മ േബാർഡ് 2020-2021 ആഡി� ്റിേ�ാർ�് അെത

4
േകരള ക�വ�ി െതാഴിലാളി ആശ�ാസ േ�മനിധി

േബാർഡ്
2020-2021 ആഡി� ്റിേ�ാർ�് അെത

5
േകരള േഷാ� ്& കേമ��ൽ എ�ാ�ിെ��്സ്

െതാഴിലാളി േ�മനിധി േബാർഡ്
2020-2021

വാർഷിക റിേ�ാർ�ം ആ
ഡി� ്റിേ�ാർ�ം

അെത

6
േകരള ക�വ�ി െതാഴിലാളി ആശ�ാസ േ�മനിധി

േബാർ ഡ്
2020-2021 വാർഷിക റിേ�ാർ�് അെത

7
േകരള ക�വ�ി െതാഴിലാളി ആശ�ാസ േ�മനിധി

േബാർഡ്
2021-2022 വാർഷിക റിേ�ാർ�് അെത

8
േകരള ക�വ�ി െതാഴിലാളി ആശ�ാസ േ�മനിധി

േബാർഡ്
2021-2022 ആഡി� ്റിേ�ാർ�് അെത

9 േകരള ബീഡി, ��� ്െതാഴിലാളി േ�മനിധി േബാർഡ് 2021-2022
വാർഷിക റിേ�ാർ�ം ആ
ഡി� ്റിേ�ാർ�ം

അെത

10 േകരള േമാേ�ാർ െതാഴിലാളി േ�മനിധി േബാർഡ് 2022-2023
വാർഷിക റിേ�ാർ�ം ആ
ഡി� ്റിേ�ാർ�ം

അ�

11 േകരള ആേ�ാറി�ാ െതാഴിലാളി േ�മനിധി പ�തി 2022-2023
വാർഷിക റിേ�ാർ�ം ആ
ഡി� ്റിേ�ാർ�ം

അ�

12
േകരള ആേ�ാെമാൈബൽ വർ�േ്ഷാ� ്െതാഴിലാളി

േ�മനിധി പ�തി
2022-2023

വാർഷിക റിേ�ാർ�ം ആ
ഡി� ്റിേ�ാർ�ം

അ�
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XVII. �ീ. പി.എ.�ഹ�ദ ്റിയാസ,് െപാ�മരാമ�-്വിേനാദസ�ാര വ�� ്മ�ി േമശ�റ�വ��

i. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ

നം.
�ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1
േകരള ഇൻ�ി��� ്ഓഫ ്�റിസം & �ാവൽ

�ഡീസ(്KITTS)
2022-2023

വാർഷിക റിേ�ാർ

�്
അ�
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XVIII. �ീമതി െജ ചി�റാണി, �ഗസംര�ണ-�ീരവികസന വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 1095/2023

�ീരകർഷക േ�മനിധി േബാർഡ്

ഭരണസമിതി അംഗമായി േനാമിേന�്

െച�ി�� �ീ. േസാണി ഈ��െന വീ�ം

ഭരണ സമിതി അംഗമായി ഉൾെ����ത-്
1095/2023

സ.ഉ.
(അ�ടി)നം.7/2023/
ഡിഡി

13-10-2023 അ�

2 1155/2023

extend the term of the administrative
committee appointed to manage the affairs
of Yeroor Ksheerolpadaka Sahakarana
Sangham Ltd (1155/2023)

ജി.ഒ.
(പി)നം.8/2023/
ഡി.ഡി.

03-11-2023 അ�

3 1260/2023

extend the term of the administrator
appointed to manage the affairs of
Ksheerolpadaka Sahakarana Sangham Ltd
(1260/2023)

ജി.ഒ.
(പി)നം.9/2023/
ഡി.ഡി.

23-11-2023 അ�

4 1287/2023

കാസർേഗാഡ ്ജി�യിെല നീേലശ�രം

�നിസി�ാലി�ിയിെല 5,6 വാർ�കൾ

ഉൾെ���ി �തിയ �ീരസഹകരണസംഘം

�പീകരി�െകാ�� വി�ാപനം

(1287/2023)

ജി.ഒ.
(പി)നം.10/2023/
ഡി.ഡി.

29-11-2023 അ�

5 1290/2023
Rural Dairy Extension and Advisory
Services Scheme under Aadhaar linked
benefits/services (1290/2023)

ജി.ഒ.
(പി)നം.11/2023/
ഡി.ഡി.

30-11-2023 അ�

6 1291/2023
notify the Strengthening Quality Control
Scheme under Aadhaar linked
benefits/services to Aadhaar (1291/2023)

ജി.ഒ.
(പി)നം.12/2023/
ഡി.ഡി.

30-11-2023 അ�

7 1292/2023
notify the Assistance to Dairy Co-operative
Societies Scheme under Aadhaar linked
benefits/ services to Aadhaar (1292/2023)

ജി.ഒ.
(പി)നം.13/2023/
ഡി.ഡി.

30-11-2023 അ�

8 1295/2023

notify the Commercial Dairy Milk And
Milkshed Development Programme
Scheme under Aadhaar linked
benefits/services to Aadhaar (1295/2023)

ജി.ഒ.
(പി)നം.14/2023/
ഡി.ഡി.

30-11-2023 അ�
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9 1296/2023

notify the Production and Conservation of
Fodder in Farmers’ Fields and Dairy Co-
Operatives Scheme under Aadhaar linked
benefits/ services to Aadhaar (1296/2023)

ജി.ഒ.
(പി)നം.15/2023/
ഡി.ഡി.

30-11-2023 അ�

ii. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ

നം.
�ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1
േകരള സം�ാന പൗൾ�ി വികസന േകാർ�േറഷൻ

ലിമി�ഡ ്(െകപേ്കാ)
2016-2017 വാർഷിക റിേ�ാർ�് അെത

2
േകരള സം�ാന പൗൾ�ി വികസന

േകാർ�േറഷൻ(െകപേ്കാ)
2017-2018

വാർഷിക റിേ�ാർ�ം ആ
ഡി� ്റിേ�ാർ�ം

അെത

3 േകരള ഫീഡസ് ്ലിമി�ഡ് 2021-2022 വാർഷിക റിേ�ാർ�് അെത

XIX. �ീമതി വീണാ േജാർ� ്, ആേരാഗ�- വനിത-ശി�വികസന വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 924/2022

േകരള േ�� ്അൈലഡ ്െഹൽ� ്െകയർ

കൗൺസിലിെ� �പീകരണ�മായി

ബ�െ�� ്�സി�െ���ിയ

വി�ാപനം

ജി.ഒ.(പി)നം.53/2022/
എ�&്എഫഡ്��ഡി

28-09-2022 അെത

2 381/2023

േകരള േ�� ്അൈലഡ ്െഹൽ� ്െകയർ

കൗൺസിലിെ� �പീകരണ�മായി

ബ�െ�� ്�സി�െ���ിയ

വി�ാപനം

ജി.ഒ.(പി)നം.13/2023/
എ�&്എഫ.്ഡ��.ഡി

17-03-2023 അെത

3 1157/2023

േകരള േ�� ്അൈല ഡ ്െഹൽ� ്െകയർ

കൗൺസിലിെ� �പീകരണ�മായി

ബ�െ�� േനാ�ിഫിേ�ഷ�കൾ

(1157/2023)

ജി.ഒ.(പി)നം.81/2023/
എ�&്എഫ.്ഡ��.ഡി.

02-11-2023 അ�
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വീ�ം േമശ�റ�  ്വ��:

14-09-2023-ന ്േമശ�റ� വ�ത.്

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം
വി�ാപന�ിൻ്െറ

ന�ർ തീയതി

1 830/2023
appointment of Drugs Inspector (Ayurveda) in the
Drugs Control Department (830/2023)

ജി.ഒ.(പി)നം.61/2023/
എ�&്എഫ.്ഡ��.ഡി.

30-07-2023

2 883/2023
Appointment of Chairperson Kerala State Commission
for Protection of Child Rights (883/2023)

ജി.ഒ.(പി)നം.3/2023/
ഡ��.സി.ഡി.ഡി.

17-08-2023

3 893/2023 amendment to the notification 614/2022 (893/2023)
ജി.ഒ.(പി)നം.4/2023/
ഡ��.സി.ഡി.ഡി.

19-08-2023

iii. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ

നം.
�ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1
േകരള സം�ാന വനിതാ വികസന േകാർ�േറഷൻ

ലിമി�ഡ്
2021-2022

വാർഷിക റിേ�ാർ

�്
അെത

XX. �ീ ജി ആർ അനിൽ, ഭ��-െപാ�വിതരണ വ�� ്മ�ി േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 941/2023
എറണാ�ളം ജി�ാ ഉപേഭാ� സംര�ണ

സമിതി �നഃസംഘടി�ി�െകാ�ളള

വി�ാപനം (941/2023)

ജി.ഒ.(എം.എസ.്)
നം.5/2023/സിഎഡി

20-08-2023 അ�

2 1096/2023
Kerala Food Security (Amendment)
Rules, 2023 (1096/2023)

ജി.ഒ.(പി)നം.6/2023/
എഫ.്&സി.എസ.്

01-10-2023 അ�

3 9/2024
Reconstitution of District Consumer
Disputes Redressal Commission,
Pathanamthitta

ജി.ഒ.
(എം.എസ.്)നം.6/2023/
സി.എ.ഡി.

17-11-2023 അ�
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വീ�ം േമശ�റ�  ്വ��:

14-09-2023-ന ്േമശ�റ� വ�ത.്

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം
വി�ാപന�ിൻ്െറ

ന�ർ തീയതി

1 741/2023
Nominate Shri. S.Satheesh Kumar, Joint Secretary,
Finance Department as a member in the Kerala Radon
Dealers Welfare Fund Managing Committee (741/2023)

ജി.ഒ.(പി)നം.
2/2023/
എഫ&്സി.എസ.്ഡി.

16-05-2023

2 810/2023
Reconstitution of District Consumer Protection Council,
Kollam (810/2023)

ജി.ഒ.(പി)നം.7/2023/
സി.എ.ഡി.

20-07-2023

iii. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ

നം.
�ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1
േകരള േ�� ്സിവിൽ സൈ�സ ്േകാർ�േറഷൻ

ലിമി�ഡ ്(SUPPLYCO)
2017-2018

വാർഷിക റിേ�ാർ�ം ആ
ഡി� ്റിേ�ാർ�ം

അെത

XXI. �ീ. വി. അ�റഹിമാൻ, ന�നപ�േ�മം, കായികം, വഖഫ,് ഹജ ്തീർ�ാടന വ�� ്മ�ി

േമശ�റ�വ��

i. ച�ം 166 (1) �കാര�� കടലാ�കൾ

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം

വി�ാപന�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്ന�ർ തീയതി

1 973/2023
The Special Rules for the Kerala Minority
Welfare Service 2021 Rescind notification
(973/2023)

ജി.ഒ(പി)നം.17/2023/
ജി.എ.ഡി.

05-09-2023 അ�

2 977/2023
The Special Rules for the Kerala Minority
Welfare Subrordinate Service 2021
Rescind Notification (977/2023)

ജി.ഒ(പി)നം.18/2023/
ജി.എ.ഡി.

05-09-2023 അ�

3 1071/2023
NOMINATION OF GOVT
REPRESENTATIVES TO KMTWF
(1071/2023)

സ.ഉ.(അ�ടി)നം.
22/2023/െപാ.ഭ.വ.

29-09-2023 അ�

4 1299/2023
േകരള േ�� ്വഖഫ ്(േഭദഗതി) ച��ൾ 2023
(1299/2023)

ജി.ഒ.
(പി)നം.300/2023/
ആർ.ഡി.

24-11-2023 അ�
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വീ�ം േമശ�റ�  ്വ��:

14-09-2023-ന ്േമശ�റ� വ�ത.്

�മ

നം.
എസ.്ആർ.ഒ
ന�ർ

എസ.്ആർ.ഒ െനയിം
വി�ാപന�ിൻ്െറ

ന�ർ തീയതി

1 783/2023
Kerala State Waqf (Amendment) Rules
(783/2023)

ജി.ഒ.(പി)നം.174/2023/
ആർ.ഡി.

15-07-2023

2 839/2023
Nominating of Adv.Sakeer M K as member of
Waqf Board (839/2023)

ജി.ഒ.
(എം.എസ.്)നം.188/2023/
ആർ.ഡി.

03-08-2023

iii. വിവിധ �ാപന��െട റിേ�ാർ�കൾ

�മ നം. �ാപന�ിൻെറ േപര്

റിേ�ാർ�ിൻ്െറ കാലതാമസ

പ�ിക

സഹിത

മാേണാെയ�്വർഷം േപര്

1 േകരള മ��ാ��ാപക േ�മനിധി േബാർഡ് 2018-2019 വാർഷിക റിേ�ാർ�് അെത

2 േകരള മ��ാ��ാപക േ�മനിധി േബാർഡ് 2019-2020 വാർഷിക റിേ�ാർ�് അെത

3 േകരള മ��ാ��ാപക േ�മനിധി േബാർഡ് 2020-2021 വാർഷിക റിേ�ാർ�് അെത

4 േകരള മ��ാ��ാപക േ�മനിധി േബാർഡ് 2021-2022 വാർഷിക റിേ�ാർ�് അെത

5 േകരള സം�ാന േ�ാർടസ് ്കൗൺസിൽ 2021-2022 വാർഷിക റിേ�ാർ�് അെത

6 േകരള സം�ാന ന�നപ� ക�ീഷൻ 2022-2023 വാർഷിക റിേ�ാർ�് അ�

7 േകരള മ��ാ��ാപക േ�മനിധി േബാർഡ് 2022-2023 വാർഷിക റിേ�ാർ�് അ�

8 േകരള സം�ാന വഖഫ ്േബാർഡ് 2022-2023 വാർഷിക റിേ�ാർ�് അെത
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XXII. നിയമസഭ പാസാ�ിയ ബി�കളിൽ ഗവർണ�െട അംഗീകാരം ലഭി� താെഴ പറ�� ആ�കൾ െസ��റി

േമശ�റ�വ��

�മ

നം.

ആ�ിെ�

വർഷം ന�ർ േപര്

1 2023 21
2023-െല ദി േകരള ൈ�വ� ്േഫാറ�സ് ്(െവ�ിംഗ് ആൻഡ ്അൈസൻെമ�്)
അെമൻഡ ്െമ�് ആ�്

2 2023 22
2023-െല േകരള ആേരാഗ�ര�ാ േസവന �വർ�ക�ം ആേരാഗ�ര�ാ േസവന

�ാപന��ം (അ�മ�ം സ��ി�� നാശ�ം തടയൽ) േഭദഗതി ആ�്

3 2023 24
2023-െല ദി �ീ പ�ാരവക ലാൻഡസ് ്(െവ�ി� ്ആൻഡ ്എൻ�ാൈ�െ��്)
അെമൻഡ ്െമ�് ആ�്

4 2023 25
2023-െല േകരള െമഡി�ൽ വിദ�ാഭ�ാസം (സ�കാര� െമഡി�ൽ വിദ�ാഭ�ാസ

�ാപന�ളിേല�� �േവശനം �മെ����ം നിയ�ി��ം) േഭദഗതി ആ�്

5 2023 26
2023-െല ദി േകരള േമാേ�ാർ �ാൻേ�ാർ� ്വർേ�� ്േപെ��് ഓഫ ്െഫയർ േവജസ്

(അെമൻഡ ്െമ�്) ആ�്

6 2023 28 2023-െല േകരള െപാ�ജനാേരാഗ� ആ�്

7 2023 29
ദി േകരള പ�ിക ്സർ�ീസ ്ക�ീഷൻ (അഡീഷണൽ ഫങഷ്ൻസ ്ആസ ്െറസ ്െപ�സ്്

െസർെ�യിൻ േകാർ�േറഷൻസ ്ആൻഡ ്ക�നീസ)് അെമൻഡ ്െമ�് ആ� ്2023

8 2023 30 2023-െല േകരള ധനവിനിേയാഗ (3-ാം ന�ർ) ആ�്

േകരള നിയമസഭാ െസ�േ�റിയ�്

തി�വന��രം

2024 ജ�വരി 30

ഷാജി സി. േബബി,
െസ��റി ഇൻ ചാർജ.് 


